
 

 

(No.1) That at page 4, line 14, for the words, “the Central Government may make”, 
the words, “The Central Government may, with the prior approval of both the Houses 
of Parliament, make,”, be substituted. 
 

The question was put and the motion was negatived. 
 

Clause 11 was added to the Bill. 
Clause 12, the First Schedule, the Second Schedule and the Third Schedule were 

added to the Bill. 
Clause 1, the Enacting Formula and the Title were added to the Bill. 

 
MR. DEPUTY CHAIRMAN:  Now, Shri Kinjarapu Rammohan Naidu to move that the 
Bill be passed.  
 
SHRI KINJARAPU RAMMOHAN NAIDU:  Sir, I move: 
 “That the Bill be passed.” 
 

The question was put and the motion was adopted. 
 
MR. DEPUTY CHAIRMAN:  Now, we shall take up the "Tribhuvan" Sahkari University 
Bill, 2025.  Shri Murlidhar Mohol to move a motion for consideration of the 
"Tribhuvan" Sahkari University Bill, 2025.  
 
Ǜी जयराम रमेश: सर, कैिबनेट मंतर्ी कहा ंहȅ? 
 
Ǜी उपसभापित: अनेक कैिबनेट मंतर्ी बठेै हȅ। 
 

The “Tribhuvan” Sahkari University Bill, 2025 
 
सहकािरता मंतर्ालय मȂ राज्य मंतर्ी; तथा नागर िवमानन मंतर्ालय मȂ राज्य मंतर्ी (Ǜी मुरलीधर 
मोहोल): महोदय, मȅ ĢÎताव करता हंू: 

                 "िक इंÎटीǷूट आफ रूरल मनेैजमȂट, आणदं, "ितर्भवुन" सहकारी यिूनविर्सटी के रूप मȂ 
ज्ञात िवÌविवǏालय की Îथापना करने और उसे राÍटर्ीय महत्व की सÎंथा घोिषत करने; सहकारी 
के्षतर् मȂ तकनीकी और Ģबधंन िशक्षा तथा Ģिशक्षण Ģदान करने; सहकारी अनुसधंान और िवकास 
की Ģोन्नित करने तथा 'सहकार से समृिǉ' के दशर्न को चिरतर्ाथर् करने के कर्म मȂ इसमȂ वैिÌवक 
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ǛेÍठता के मानकȗ को ĢाÃत करने और सÎंथाओं के तंतर् के माध्यम से देश मȂ सहकारी आंदोलन 
को मजबतू करने के िलए, और सÎंथान को िवÌविवǏालय के एक Îकूल के रूप मȂ घोिषत करने 
और उससे सबंǉ तथा उसके आनुषंिगक िवषयȗ का उपबधं करने वाले िवधेयक पर, लोक सभा 
ǎारा पािरत रूप मȂ, िवचार िकया जाए।" 

 
Ǜी उपसभापित: क्या आप इस िबल पर कुछ बोलना चाहते हȅ? 
 
Ǜी मुरलीधर मोहोल: सर, बाद मȂ।                                                       

 
The question was proposed. 

 
MR. DEPUTY CHAIRMAN:  Motion moved. I shall now call upon the Members whose 
names have been received for participation in the discussion. Shri Digvijaya Singh.  
 
Ǜी िदिग्वजय िंसह (मध्य Ģदेश): माननीय उपसभापित महोदय, हम चाहते थे िक माननीय गृह 
मंतर्ी जी यहा ंपर मौजूद हȗ, क्यȗिक यह उन्हीं के कायर्के्षतर् का मसला है और उन्हीं के िववेक एव ं
सुझाव पर शायद मंतर्ालय कृिष िवभाग से लेकर गृह िवभाग को सȚपा गया है। हम माननीय मंतर्ी 
जी और सरकार के आभारी हȅ िक ...(Ëयवधान)... 
 
Ǜी उपसभापित: Ãलीज़, शािंत बनाए रखȂ। 
 
Ǜी िदिग्वजय िंसह: सहकारी िवÌविवǏालय के िबल का नामकरण एक ऐसे विरÍठ, तत्कालीन 
सहकािरता के कागेंर्स के कायर्कतार्, आदरणीय Ǜी ितर्भवुनदास पटेल जी के नाम पर रखा है, 
िजन्हȗने सरदार वÊलभभाई पटेल की Ģेरणा से और V. Kurien साहब के सहयोग से इस देश मȂ 
Ìवेत कर्ािंत की अगुवाई की। 

माननीय उपसभापित महोदय, मȅ 2014 के पहले की बात कर रहा हंू। उसके बाद क्या हुआ 
है, इसकी जानकारी शायद मंतर्ी जी दȂगे। 

महोदय, लोकतंतर् मȂ सरकार की नीयत उसकी नीित, िनयम और कानूनȗ मȂ झलकती है। 
इनके 11-12 साल के कायर्काल मȂ तीन िंबदु साफ झलकते हȅ। पहला- हर नीित मȂ, िनयम मȂ, 
कानून मȂ इनकी नीयत पूंजीवादी ËयवÎथा के पक्ष मȂ झलकती है। दूसरा, सǄा के केन्दर्ीयकरण मȂ 
और राज्यȗ के अिधकारȗ को हिथयाने मȂ इनकी नीयत झलकती है। तीसरा, आप जानते हȅ िक हर 
बात मȂ साĢंदाियक कटुता फैलाकर व ेअपनी नीयत Ģदिर्शत करते हȅ।   

महोदय, गुजरात के गावं कैरा मȂ दूध उत्पादकȗ ने आंदोलन िकया। उस समय Polson 
butter के िलए वहा ंसे दूध ले जाया जाता था। िकसानȗ ने आंदोलन िकया िक आप कम भाव मȂ दूध 
लेते हȅ और मंुबई िमÊक Îकीम को महंगा बेचते हȅ। वे सरदार वÊलभ भाई पटेल के पास आए।  
सरदार वÊलभ भाई पटेल जी ने कहा िक दूध सहकारी सिमित का गठन करो और मोरारजी भाई 
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देसाई को कहा िक आप इनका सहयोग कीिजए। वषर् 1946 मȂ अमूल सहकारी सिमित Ģारंभ हुई।  
यह एक ऐसा उदाहरण है, जो Ģोǹसूर और कंज्यमूर के बीच की खाई को पाटता है। सामान्य 
तौर पर आज की ËयवÎथा मȂ िबचौिलए और Ģोसेिंसग के बाद िकसान को उनकी उपज का केवल 
30-40 Ģितशत ही िमल पाता है, लेिकन अमूल एक ऐसी सÎंथा है, िजसका 80 Ģितशत भाग 
उपभोƪाओं से आता है, वह िकसानȗ के पास जाता है। यही शिƪ है सहकािरता की।  इसमȂ यही 
कारण है, िजसकी वजह से भारतीय सिंवधान मȂ आिर्टकल 243 सहकािरता के ऊपर सिंवधान मȂ 
रखा गया है। सरदार पटेल ने कहा था िक “There is no other instrument as potentially 
powerful and full of social purpose as the cooperative movement.”  

महोदय, मȅ आपसे अनुरोध करना चाहता हंू िक सरदार पटेल ने कहा था िक सहकािरता 
केवल आिर्थक गितिविध नहीं है, बिÊक वह एकता की, न्याय की और समरसता की एक अलग 
Ģकार की जीवनशैली है। 

 
[उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा) पीठासीन हुईं।] 

 
इसी सहकािरता के बारे मȂ उन्हȗने कहा था िक यह भारत को शिƪशाली बनाएगा और अखंड 
रहेगा और  आिर्थक और सामािजक िवकास के माध्यम से इसे आगे बढ़ाएगा। इसिलए सिंवधान मȂ 
इसे राज्यȗ की सूची मȂ रखा गया है। देखने मȂ यह आ रहा है िक लगातार राज्यȗ के अिधकारी, 
हमारा राज्यȗ का हाउस है और इस राज्यȗ के हाउस मȂ लगातार राज्यȗ के अिधकार को धीरे-धीरे 
कम िकया जा रहा है। माननीय मंतर्ी जी यहा ंउपिÎथत नहीं हȅ। अगर अिमत शाह जी, आपको 
सरदार वÊलभ भाई पटेल के रूप मȂ दूसरा सरदार गुजरात का बनना है, तो आप कम से कम 
उनके िवचारȗ को अंगीकार कीिजए। सहकािरता के माध्यम से, जनता के िकसानȗ के माध्यम, 
उपभोƪाओं के माध्यम से  …(Ëयवधान)… जी, मȅ वही कह रहा हंू िक आपको करना है, तो उनके 
िवचारȗ का पालन कीिजए, लेिकन इन्हȗने राज्यȗ का अिधकार छीना है। मȅ आपसे अनुरोध करना 
चाहता हंू िक आज केन्दर् सरकार ने सहकारी मंतर्ालय बनाया। पूवर् मȂ यह मंतर्ालय कृिष िवभाग के 
साथ था। पहले यह Ministry of Agriculture and Cooperation हुआ करती थी, लेिकन िकस 
उǈेÌय के साथ, िकस मंशा के साथ माननीय Ģधान मंतर्ी जी ने सहकािरता को अलग िकया… और 
सहकािरता को कृिष से अलग करके गृह मंतर्ालय के साथ जो जोड़ा गया है, उसमȂ क्या राज िछपा 
है, मȅ उसके बारे मȂ आपसे कह नहीं सकता हंू। ...(Ëयवधान)... 
 महोदया, मȅ आज इस मामले मȂ आपसे अनुरोध करना चाहता हंू िक ...(Ëयवधान)... जोशी 
जी, इसमȂ क्या राज िछपा है, इसके बारे मȂ आप पता नहीं लगा पाएंगे, यह गुजरात का मामला है। 
मȅ अनुरोध करना चाहता हंू, आप देख रहे हȅ ...(Ëयवधान)... 
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा):  माननीय सदÎय, कृपया बठै जाइए।  
 
Ǜी िदिग्वजय िंसह: महोदया, I am not yielding. इस िबल के माध्यम से कोऑपरेिटव का 
कॉपȃरेटाइटेशन हो रहा है। यानी िक जो कोऑपरेिटव िमिनÎटर्ी है और कोऑपरेिटव सहकािरता 
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है, वह सहकािरता िकसान और मजदूरȗ के हाथ से िनकालकर उǏोगपितयȗ के हाथ मȂ सȚपने का 
Ģयास है।  

महोदया, मȅ आपसे अनुरोध करना चाहता हंू िक भारत और िवÌव Îतर पर हुए सहकािरता 
आंदोलनȗ मȂ हमेशा से समाजवादी िवचारधारा िनिहत रही है। यह Ǜिमक कȂ िदर्त आंदोलन रहा है 
और Ǜिमकȗ के नेतृत्व मȂ चलता है। केिपटिलज्म, कॉरपोरेट्स और सहकािरता मȂ यही अंतर है। 
केिपटिलज्म मȂ कॉरपोरेट्स पूजंी से मजदूर लेते हȅ और सहकािरता मȂ मजदूरȗ से पूंजी इकƻी 
करके मजदूरȗ को उनका हक िदया जाता है। कॉरपोरेट्स और कोऑपरेिटव के बीच मȂ यही फकर्  
है।  

महोदया, मȅ आपसे अनुरोध करना चाहता हंू िक हमारे सिंवधान के अनुसार कोऑपरेिटव 
सोसायटीज़ मȂ हर पाचँवȂ साल चुनाव होने चािहए। उनके िलए 6 महीने  के एक्सटȂशन के बाद 
िकसी भी हालत मȂ चुनाव कराना आवÌयक है। लेिकन आप देख रहे हȅ और मुझे मालमू है िक 
अनेक Ģदेशȗ मȂ, जहा ँपर भारतीय जनता पाटीर् की डबल इंजन की सरकारȂ हȅ, वहा ँपर सहकारी 
सिमितयȗ के चुनाव नहीं कराए जाते, बिÊक वहा ँपर Ģशासक िनयुƪ िकया जाता है। महोदया, वे 
Ģशासक के माध्यम से सहकारी सिमितयȗ मȂ जैसा चाहते हȅ, वैसा मनमाना िनणर्य कराते हȅ।  

महोदया, मȅ और राज्यȗ के बारे मȂ तो ज्यादा बात नहीं जानता हंू, लेिकन मध्य Ģदेश के 
बारे मȂ कहना चाहता हंू िक मध्य Ģदेश मȂ 4,536 PACS हȅ, यानी Primary Agricultural Credit 
Societies हȅ। उनमȂ से 3,800, यानी जो 80 Ģितशत Primary Agricultural Credit Societies हȅ, 
वे आज पूरी तरह से overdue हो चुकी हȅ, भारी घाटे मȂ हȅ और वहा ँपर चुनाव भी नहीं हो रहे हȅ। 
महोदया, इसी Ģकार से 38 िजला सहकारी बȅक्स मȂ से लगभग 13 िजला सहकारी बȅक्स की हालत 
यह है िक वे अपने सदÎयȗ को 2,000 रुपये भी नहीं दे सकतीं।   

महोदया, इसी Ģकार से अन्य घोटालȗ का भी अबंार है। िशवपुरी िजला सहकारी बȅक मȂ 
100 करोड़ रुपये का गबन हुआ, लेिकन कोई कारर्वाई नहीं हुई, ग्वािलयर मȂ 25 करोड़ रुपये का 
गबन हुआ, लेिकन कोई कारर्वाई नहीं हुई। माननीय उपसभाध्यक्ष महोदया, इतना ही नहीं अनेक 
सहकारी सÎंथाओं मȂ 20 साल से सहकारी सिमित के चुनाव नहीं हुए और वहा ँपर Ģशासक को 
िबठा रखा है। माननीय मंतर्ी जोशी जी, आप इस मामले मȂ गृह मंतर्ी जी को कम से कम इतना बता 
दीिजए, ..(Ëयवधान)..सहकािरता मंतर्ी जी को बता दीिजए िक आप सहकािरता के मंतर्ी हȅ, 
इसिलए कृपा करके कम से कम राज्यȗ मȂ सहकािरता की क्या हालत है, उसका पता लगा 
लीिजए। पाचँ साल मȂ चुनाव होना चािहए – ऐसा सिंवधान मȂ Ģावधान है, लेिकन मध्य Ģदेश की 
डबल इंजन सरकार ने उसमȂ भी कानून पिरवतर्न करके कह िदया िक चुनाव न हȗ, तो न हȗ, 
लेिकन अनंतकाल तक चुनाव Îथिगत करने का अिधकार दे िदया और अनंतकाल तक Ģशासक 
को बठैने का अिधकार भी दे िदया। ये हȅ सहकािरता के हालात इस देश मȂ!  

महोदया, माननीय सहकािरता मंतर्ी अिमत शाह जी, जो सरदार पटेल का एक दूसरा रूप 
बनना चाहते हȅ, मȅ इसी तरह से कहना चाहता हंू िक मध्य Ģदेश के  cooperative apex bank के 
Ģबधं सचंालक पर गबन की िशकायत हुई थी, 12 बार Ģाइम िमिनÎटर ऑिफस, यानी पीएमओ ने 
राज्य सरकार को िलखकर भेजा िक इस पर कारर्वाई कीिजए, लेिकन राज्य सरकार ने उन पर 
कोई कारर्वाई नहीं की। यह डबल इंजन सरकार की हालत है! कुिरयन साहब ने पूरी तरह से 
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अमूल का Ģबधंन िकया और उसे Îटेटस िदया। उन्हȗने IRMA का गठन इसिलए िकया, क्यȗिक 
वहा ंपर ऐसे मनेैजसर्, ऐसे कायर्कतार्ओं, ऐसे कमर्चािरयȗ और अिधकािरयȗ की जरूरत थी,  जो 
िकसान और मजदूर के िहत की बात समझȂ और िकसानȗ को सगंिठत करने की क्षमता उनमȂ पैदा 
की जाए। NDDB, गुजरात सरकार और अन्य लोगȗ ने िमलकर सयुंƪ Ģयासȗ से इसका गठन 
िकया। आज इस IRMA जैसे सगंठन को हिथयाने के िलए यह सहकारी यिूनविर्सटी िबल लाया 
गया है, क्यȗिक इसमȂ राज्यȗ के अिधकारȗ की बात थी।   

मȅ आपसे कहना चाहता हंू िक मोटे तौर पर आज इसको दूसरे मनेैजमȂट कोसȃज के साथ 
नहीं जोड़ा जाना चािहए, क्यȗिक जो दूसरे िबजनेस मनेैजमȂट इंिÎटǷूट्स हȅ, उनका सारा 
concentration और focus उस तरह के मनेैजर और अिधकारी बनने के पक्ष मȂ होता है, िजनसे 
शेयरहोÊडसर् को ज्यादा मुनाफा हो, तािक शेयसर् के Ģाइसेज बढ़Ȃ। आज कोई भी कॉपȘरेट मुनाफे 
को वकर् सर् और employees के साथ शेयर नहीं कर रहा है। IRMA के अंदर जो मनेैजमȂट कोसȃज 
हȅ, उन पर उसका हमेशा से अिधकार था और उसकी ऑटोनॉमी थी। िबल मȂ कहा गया िक हम 
ऑटोनॉमी कायम रखȂगे, जबिक कȂ दर् सरकार के रहते हुए वाइस चासंलर वे अपॉइंट करȂगे, 
चासंलर व ेअपॉइंट करȂगे और गविनȊग बॉडी के सारे मȂबसर् भी व ेअपॉइंट करȂगे, तो ऑटोनॉमी कहा ं
तक रहेगी? तो पूरे तरीके से IRMA को हिथयाने के िलए यह यिूनविर्सटी िबल लाया गया है।   

मȅ यह कहना चाहता हंू िक मूल रूप से IRMA अभी तक िकसानȗ के िहत मȂ - IRMA जो है, 
यह सरकार की सÎंथा नहीं है, बिÊक यह सÎंथा वहा ं पर दूध उत्पादकȗ और िकसानȗ के 
शेयरहोÊडसर्, मािलकȗ की वजह से उनके Ģित िजÇमेदार थी, लेिकन अब इस कानून के माध्यम से 
उनका हक चला जाएगा और िजन्हȗने शेयर िलए हुए हȅ, उनका अिधकार छीनकर कȂ दर् सरकार ने 
अब उस पर कÅजा कर िलया है। माननीय मंतर्ी जी, मȅ आपसे िनवेदन करना चाहता हंू और आपके 
माध्यम से अिमत शाह जी से अनुरोध करना चाहता हंू िक कम से कम इसकी फैकÊटी की 
अपॉइंटमȂट मȂ इस बात का ध्यान रखा जाए िक आप िकन्हȂ वहा ंपर अपॉइटं करने जा रहे हȅ। जैसा 
िक आपने बताया िक यह ऑटोनॉमस रहेगा, लेिकन उस ऑटोनॉमी मȂ इस बात पर ध्यान देने की 
आवÌयकता है िक उसमȂ जो कोसȃज हȗ और जो फैकÊटी अपॉइंट हो, उनमȂ उन लोगȗ का चयन 
होना चािहए, िजनकी सोच और िवचारधारा िकसानȗ के िहत मȂ हो, जो सहकािरता के पक्ष मȂ हȗ 
और जो मजदूरȗ के पक्ष मȂ हȗ। सहकािरता आंदोलन की पूरे िवÌव मȂ जो कÊपना है, िजसको 
सरदार वÊलभभाई पटेल ने हमेशा आगे बढ़ाया और वे इसके बड़े नेता रहे हȅ। आज आप सरदार 
वÊलभभाई पटेल की बड़ी-बड़ी मूिर्तया ं लगाते हȅ और उनके नाम से कसम खाते हȅ 
...(Ëयवधान)... लेिकन पूरे IRMA को, वहा ंके सहकािरता आंदोलन को समाÃत करने के िलए 
यह िवÌविवǏालय कायम िकया गया है।   

मȅ यह भी अनुरोध करना चाहता हंू िक इसके एडिमशन टेÎट को िबजनेस मनेैजमȂट 
इंिÎटǷूट मȂ जो कÇबाइन्ड एडिमशन टेÎट होता है, उससे अलग रखना चािहए, क्यȗिक जो छातर् 
यहा ंपर भतीर् होना चाहते हȅ, वे लोग मूल रूप से कॉपȘरेट सेक्टर मȂ काम करने के िलए उन 
इंिडयन इिंÎटǷूट्स ऑफ मनेैजमȂट मȂ एमबीए कोसȃज़ के िलए जाते हȅ।                   
 लेिकन IRMA के िलए अलग से चयन Ģिकर्या होनी चािहए, अलग से admission test 
होना चािहए, िजससे उसी Ģकार के लोग वहा ँपर admission लȂ, वे ही छातर् उसमȂ admission 
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लȂ, जो गरीबȗ के बीच मȂ, िकसानȗ के बीच मȂ, मजदूरȗ के बीच मȂ, slums मȂ, गरीब इलाकȗ मȂ काम 
करने की मानिसकता रखते हȗ। जो अपना भिवÍय उनकी सेवा मȂ लगाना चाहते हȅ, कम से कम 
उसी Ģकार के छातर् वहा ँपर Ģवेश लȂ। 
 मȅ यह भी कहना चाहता हँू िक आज IRMA की autonomy कायम रखना अित आवÌयक 
है।  हम नए िवÌविवǏालय की Îथापना का समथर्न करते हȅ और इस तथ्य की भी सराहना करते हȅ 
िक आपने इसका नाम हमारे कागेंर्स के एक महान नेता, ितर्भवुनदास पटेल जी के नाम पर रखा, 
लेिकन इसकी कोई आवÌयकता नहीं थी। आप IRMA को इसमȂ शािमल िकए िबना भी 
िवÌविवǏालय बना सकते थे, लेिकन आपका जो hidden agenda है, वह hidden agenda है - 
IRMA को समाÃत करो, िकसानȗ का सहकारी आंदोलन समाÃत करो, तभी जाकर उनका उǈेÌय 
पूरा होगा।  यही उनकी नीयत है, िजसका िज़कर् मȅने आपसे पहले िकया था।   
 माननीय जोशी जी, मȅ आपसे इतना ही अनुरोध करँूगा िक आप हाथ जोड़ कर हमारा 
Ģाथर्ना सदेंश पहँुचा दीिजए िक वे कम से कम इसे बख्शȂ और आज भी समय है, IRMA को 
ितर्भवुन सहकारी यिूनविर्सटी मȂ से बाहर करȂ।  आप अलग से सहकारी यिूनविर्सटी बनाइए, अलग 
से सहकािरता के कोसȃज़ चलाइए, लेिकन आप कम से कम IRMA को बबार्द मत किरए।  बहुत-
बहुत धन्यवाद।     
             
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): धन्यवाद, माननीय सदÎय।  माननीय सदÎय, Ǜी नरहरी 
अमीन।  आपके पास 15 िमनट का समय है। 
                       
SHRI NARHARI AMIN (Gujarat):  & Madam Vice Chairperson, I rise in support of the 
Tribhuvan Sahakari University Bill, 2025. I would like to deliver my speech in Gujarati. 
The roots of the cooperative movement in the nation were planted prior to 
independence. Tribhuvan Das Kashibhai Patel of Kheda district was an activist, 
lawyer, and statesman of the Indian independence struggle. He aligned himself with 
Mahatma Gandhi and Sardar Vallabhbhai Patel during the struggle for independence. 
He was the founding figure of the Kheda District Milk Producers Cooperative Union 
and the Anand Cooperative Movement, earning him the moniker of the father of the 
cooperative movement in India. Under hon. Sardar Patel's   guidance,the Gujarat Co-
Operative Milk Marketing Federation, Anand Amul Dairy, and National Dairy 
Development Board were established in 1946, laying the groundwork for the co-
operative movement. Presently, Amul Dairy stands as the largest dairy in India and 
Asia, serving as a lifeline for countless small and medium farmers. In our nation, the 
co-operative sector has flourished due to the Government's dedication, with Gujarat 

                                                            
& English translation of the original speech delivered in Gujarati. 
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boasting a rich tradition in this domain. Over the past decade, significant strides have 
been made by the Government under the leadership of the esteemed Prime Minister, 
Shri Narendrabhai Modi, in revitalizing cooperative activities, particularly in the rural 
and agricultural sectors. A dedicated Ministry of Cooperation was established in the 
Central Government, outlining a comprehensive vision to expand the reach of 
cooperative endeavors and ensure equitable progress across all states. Aiming to 
elevate the cooperative movement to new heights, a holistic approach has been 
adopted. Numerous cooperative entities in the state have long operated under the 
motto 'No way-out without cooperation'. 

Milk cooperatives, Agricultural Produce Market Union, Credit Societies, District 
Cooperative Banks, and particularly Service Cooperative Societies have conferred a 
unique identity upon the cooperative sector of Gujarat. Operating in accordance with 
the cooperative principles, these societies fulfill their societal obligations in a 
democratic manner while fostering the growth of their members. Amidst the Covid 
pandemic, our cooperative entities have been at the forefront of service initiatives. 
Upholding their fundamental values, they have spared no endeavor in assisting 
individuals during times of crisis. Service Cooperative Societies have not only 
significantly contributed to the economic progress of the state but have also played a 
pivotal role in promoting social cohesion. Currently, Gujarat hosts 1 State Government 
Bank, 18 Central District Cooperative Banks, 10166 Primary Agricultural Credit 
Societies, 223 Citizen Co-operative Banks, 16091 Milk Societies, 2017 Consumer 
Cooperative Stores, and 83134 diverse cooperative entities including Agricultural 
Produce Market Committees and Taluka Cooperative Purchase and Sale Unions. 
Nationally, there are over 800,000 cooperative societies, encompassing 
approximately 98% of rural India. Around 30 crore individuals are affiliated with such 
cooperatives, indicating that one in every five citizens is linked to the cooperative 
sector in some capacity. Remarkably, a quarter of all cooperative societies worldwide 
are located in our nation, making a substantial contribution to rural development and 
economic fortification. Small service cooperative societies engage in a spectrum of 
activities such as operating local farmer assistance centers, dispensing fertilizers and 
seeds, managing retail outlets for petrol and diesel, overseeing water resource 
management, and installing solar panels. The States of Maharashtra and Gujarat have 
made a huge contribution to the cooperative sector in the entire country. To study the 
cooperative activities of Maharashtra and Gujarat, cooperative leaders of the country 
and States as well as cooperative leaders from many countries of the world come to 
study. Gujarat state has given many national level cooperative leaders; Shambhubhai 
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Patel, Jayarambhai Patel, Atmaram Patel, Dwarkadas Patel, Shantibhai Patel, 
Popatlal Vyas, Arvindbhai Maniyar, Parsi Bhatol, Galbabhai Chaudhary, Motibhai 
Chaudhary and many other cooperative leaders have accelerated cooperative 
activities from Gujarat. The current Union Home and Cooperation Minister Shri 
Amitbhai Shah was associated with various cooperative organizations since 1999, the 
time he was the leader of BJP Yuva Morcha. Respected Amitbhai Shah was the 
chairman of Asia's largest ADC Bank, which currently has more than 106 branches. 
He was also the Director in Gujarat State Co-operative Bank for years. Shri Digvijay 
Singh has left. I want to tell him something. During his speech, he asked, why did the 
hon. Prime Minister Modiji give the responsibility of the Ministry of Co-operation to 
Shri Amitbhai Shah. The reason is that Shri Amitbhai Shah was the leader of the BJP 
Yuva Morcha since 1999. He has a vast experience of the co-operative sector. 
Beginning from the co-operative activities at the rural level, he has worked at various 
levels, that is the State and national levels. Shri Amitbhai Shah, who was associated 
with cooperative activities from a young age, was entrusted with the responsibility of 
the Minister of Cooperation by the Prime Minister of the country, Shri Narendrabhai 
Modi. After 70 years of independence, the humane Prime Minister Shri Narendrabhai 
Modi has made cooperative activities flourish throughout the country and the country 
develops through cooperative means. Also, to give priority to cooperative activities, 
the Ministry of Cooperation was created separately in the year 2021 and its 
responsibility was entrusted to the hon. Shri Amitbhai Shah and in the current five-
year period, the work of accelerating cooperative activities in the country is being 
done by the hon. Home Minister Shri Amitbhai Shah. During this 5 year period, all the 
co-operative institutions, beginning from the Block level (Taluka level) to the State 
level, all the Co-operative institutions are prospering under the leadership of BJP 
leaders. 25 years ago, there was a time all the Co-operative institutions were led by 
the Congress party. Today, the Congress has ZERO institutions. All the institutions 
are functioning under the leadership of BJP leaders. People are sure that under the 
BJP regime and the able guidance of the hon. Minister of Co-operation Shri Amitbhai 
Shah, the activities in the co-operative sector will prosper more and more. The 
members of these co-operative societies earn more dividend. Today, in Gujarat, 
there are many state level co-operative institutions and societies that give 15-20 
percent dividend to its members.  

During the Congress regime (UPA Government), the Budget of the Ministry of 
Cooperation was only Rs 122 crore in the year 2013-14. Whereas today, after the 
setting of the Ministry of Cooperation in the Government led by hon. Amitbhai Shah 
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and hon. Prime Minister Shri Narendrabhai Modi ji, this Budget has increased to Rs 
1183 crore which is nine times more than the UPA Government. To bring flexibility in 
the working style of cooperative societies, the Government has so far completed the 
process of computerization of more than 63,000 Primary Agricultural Credit Societies 
(PACS).  The Government has also set a target of computerizing 1851 agricultural 
banks and Registrar of Co-operative Society offices of the country at a cost of Rs. 
225 crore. To realise the vision of “Cooperation for Prosperity”, the Ministry of 
Cooperation, Government of India, has taken various initiatives to revive and 
strengthen the cooperative sector across the country. Due to these initiatives, the 
institutions will be strengthened even in those States/Union Territories where the 
cooperative movement is not in a good condition at present and thus the equitable 
development of the cooperative institutions/society of the country will be ensured.  To 
increase the penetration of cooperative-based products in the international market, 
the Ministry of Cooperation has established the “National Cooperative Export 
Limited”, which will focus on exporting cooperative products by reaching out to large 
markets outside the country. Today, 8863 cooperative institutions in the country have 
become its members. To make the Primary Agricultural Credit Societies of the country 
multipurpose and multi-dimensional, “Model Bylaws” have been prepared as a 
guideline for all the states and provisions have also been made to make its 
membership more extensive, so that women and SC, ST communities get adequate 
representation. 32 states of the country have adopted these Bylaws.  To strengthen 
such Primary Agricultural Credit Societies, a “Computerization Project” with a cost of 
Rs. 2516 crores has been approved and a plan to establish dairy and fisheries 
cooperatives to make them multipurpose has also been approved.  In the next five 
years, through the coordination of various organizations of the country and various 
schemes of the Government of India, “the world’s largest decentralized grain storage 
scheme” has also been approved in the cooperative sector. This will reduce the 
wastage and transportation costs of grains. Farmers will get better prices for their 
produce.  To make generic medicines and fertilizer related services easily available to 
farmers at the rural level, Primary Agriculture Societies have been enabled to run 
Pradhan Mantri Jan Aushadhi Kendras and Kisan Samriddhi Kendras, due to which 
36193 such Primary Agriculture Credit Societies have become functional today. In 
addition, the Ministry of Co-operation has set a target of increasing milk production of 
dairy cooperatives by 50% in the next five years under Shwet Kranti 2.0.  To 
strengthen the sugar cooperative mills of the country, a loan scheme of Rs. 10000 
crore has been launched and their old hard claims have been resolved, due to which 
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such mills have received relief of more than Rs. 46000 crore. While the esteemed 
Prime Minister of the country is moving forward with the resolution of Developed 
India-2047 and the esteemed Home and Cooperation Minister is moving forward with 
the approach of Cooperatives through which the first university in the cooperative 
sector of India is being established through this Act. The Government has so far 
worked for the sugar mills and agriculture sector. NCDC has worked for the 
development of the cooperative sector. But so far no specific policy or process was 
decided for training, education, research, rural development, improvement in the 
efficiency of institutions in cooperatives. By bringing all under this one “umbrella”, the 
scope of cooperative activities will increase and it will be possible to survive in global 
competition. A proposal has been submitted to establish “Tribhuvan Co-operative 
University” with the aim of giving a holistic educational form to the cooperative 
movement in the country. The establishment of this university will prepare a new 
educated generation and professionals for the sound administration and all-round 
development of cooperative organizations, changes will be made according to global 
standards, the efficiency of the organizations will increase and the country's 
organizations will be developed by making the cooperative movement compatible with 
global competition. The National Cooperative Development Corporation is running the 
"Youth Cooperative Cooperative Enterprise Support and Innovation Scheme" across 
the country, its main objective is to promote newly formed cooperative societies and 
provide assistance to societies that have been functioning for three months. Under 
this scheme, co-operative societies from the North-Eastern states, co-operative 
societies selected by NITI Aayog and societies in which 100% members are SC, ST, 
Divyang and women members get assistance on the basis of 80:20. The National 
Cooperative Development Corporation has also launched the following other schemes 
with the aim of strengthening farmer cooperatives and increasing crop production. 
The ‘Ayushman Sahakari’ scheme covering hospitals, health care, medical nursing 
and paramedical education and health insurance is in operation. Many such schemes 
are being run by the Ministry of Co-operation. This Bill is oriented to give momentum 
to the activities in the co-operative sector in the coming days. I welcome this Bill. 

                                                                          
4.00 P.M. 
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎय, Shri Narhari Amin, आपका समय 
समाÃत हुआ। माननीय सदÎया, सुǛी दोला सेन। आपका समय पाचँ िमनट है।  
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MS. DOLA SEN (West Bengal):  Thank you, Vice-Chairman, Madam, for giving me 
an opportunity  to speak.  Thanks to our party, All India Trinamool Congress, and our 
leader, hon. Mamata Banerjee, for giving me the opportunity to speak on the 
"Tribhuvan" Sahkari University Bill, 2025.   

Sir, the All India Trinamool Congress demands that this Bill should be sent to a 
Committee.  Don't rush this like you rush through other Bills. & “We want that this Bill 
be sent to a Committee.”  Madam, this Bill talks of cooperatives.  However, the 
Government's true intention on cooperatives is very different.  In 2023-24, the Union 
Government utilized only three out of five rupees it allocated for cooperatives in the 
Budget. & "Only 3 rupees out of 5 rupees, Madam"! The biggest fund slash by the 
Ministry was on computerization of Primary Agricultural Credit Societies and grants to 
States.  I want to ask in this House: Why is this Government so anti-farmer?  Why are 
you so anti-federal? After all, cooperatives are a State subject. Only Multi-State 
Cooperatives are under the Union List. Then, why are you cutting the grants to 
States? And, then you talk about cooperative federalism!  &“Why so much 
opposition to the farmers? Why so much opposition to federalism? Why so much 
opposition to the opposition-ruled State Governments?  Cooperative societies, 
according to the Constitution, is enumerated in the State List.”  Madam, another 
example of their anti-federal mindset is the funds disbursed by the National 
Cooperative Development Corporation in 2024.  Only Rs. 3 crores was given to my 
State, West Bengal, that has 9th highest development corporation, in 2024, whereas 
Rs.2,800 crores was given to a State that has 18th  highest cooperative societies! The 
difference between these two States is simple. One is BJP-ruled and another is ruled 
by a leader who understands cooperating way better than the Treasury Benches. 
&“In states, where there is a double engine Government, a sum of Rs. 2800 crore has 
been allocated, whereas, our opposition-ruled State has been granted a paltry sum 
of Rs. 3 crore.”                             
 On the one hand, the Government claims that micro-ATMs are being set up 
within cooperative societies to provide easier access to banking services. However, 
on the other hand, the RBI has increased charges on withdrawal of money from 
rupees 2 to rupees 23 per transaction. This makes me ask you: Why are you so anti-
poor? Why so anti-people? Why are you imposing such heavy penalties on people for 
withdrawing their own money from ATMs? & “Why so much opposition to the poor? 

                                                            
& English translation of the original speech delivered in Bengali. 
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Now one would require to pay a charge of 23 rupees for withdrawing one’s own 
money from ATM, Madam?” 

 Can you have a look at the Home and Cooperation Minister's reply in this 
discussion on the Bill in the Lok Sabha, where he claimed that this university would 
train individuals annually and lead to job creation in the cooperative sector? Let me 
give some statistics on the track record of this Government. Under their flagship 
programme, PMKVY, only 15 per cent of the trained candidates were placed under 
the programme. In fact, the placements have been dwindling since PMKVY 4.0. Half 
of the college students are not ready to be employed after graduating, and only 4 out 
of 10 youth in the workforce possess formal skills. 

Eighty per cent of the unemployed are youth, and 1 in 3 youth are neither in 
education or employment, nor in training; women make up 95 per cent of this group. 
This is their track record. Whereas, when I compare this to my home State Bengal, I 
am proud to say that today in Bengal; we have over 30,000 cooperatives, employing 
nearly 90 lakh people. In fact, if we look at women in Self-Help Groups, Bengal has 
the second-highest number of women mobilised in Self-Help Groups, with over 1 
crore women; whereas, hon. Prime Minister and hon. Home Minister's home State, 
Gujarat, has only around 28 lakh women in Self-Help Groups. & “If you look at West 
Bengal, approximately 90 lakh people work in 30,000 cooperative societies across the 
State and in terms of Women’s’ Self-help Groups, Bengal is at 2nd position in the 
country, where about one crore women are employed.  Whereas, in Gujarat, only 28 
lakh women are employed".  

  Learn from our three-time outstanding Chief Minister. She is one of the most 
respected leaders across the world, who recently addressed Oxford University, 
showcasing the success story of Bengal, that is, Bengal's development. She is 
unparalleled and unlike mainstream politics in all respects. I leave you three 
suggestions. One, send this Bill to the Department-Related Standing Committee on 
Education for more scrutiny. *  

 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा):  माननीय सदÎय, कृपया आप बठै जाएं। ...(Ëयवधान)...   
माननीय सदÎय, आप शातं रहȂ, बठै जाएं।  ...(Ëयवधान)...    
 
MS. DOLA SEN: * 
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उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा):  माननीय सदÎय, आप िबल पर ही बोलȂ। यह िरकॉडर् मȂ 
नहीं जा रहा है, आप िबल पर ही बोलȂ। माननीय सदÎय, आपका बोलने का समय समाÃत हुआ। 
...(Ëयवधान)... 
 
MS. DOLA SEN:  इस िबल को किमटी मȂ भेिजए, thank you.                                                                        

 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा):  धन्यवाद। Ǜी के.आर.एन. राजेश कुमार। आपके बोलने 
का समय 9 िमनट है।         

                 
SHRI K.R.N. RAJESH KUMAR (Tamil Nadu);  & Madam Vice Chairman, I thank you 
very much for giving me the opportunity to speak on 'The "Tribhuvan" Sahkari 
University Bill, 2025'. I thank hon. Chief Minister of Tamil Nadu, Thalapathy M.K. 
Stalin, hon. Deputy Chief Minister of Tamil Nadu, Brother Udhayanidhi and also our 
party leader in this House, Brother Tiruchi Siva, for giving me this opportunity. It was 
in Thiruvuru village of Tamil Nadu, the co-operative society was first formed in India in 
the year 1904. It is our State, Tamil Nadu, which first introduced co-operative system 
in the country. I would like to register this fact in this House as my duty. The objective 
of this Bill is to establish a Co-operative University. There are various Ministries and 
various Departments under the Union Government. Can each and every Ministry 
establish a University? Usually they have to be established under the Central 
University Act. Only if they are established under the Central University Act, University 
Grants Commission gives its approval to the Degrees offered by the Universities.  

Two years ago, in the same House, a Bill was passed to establish a University 
which would function under the Ministry of Railways.  It was established under the 
Central University Act. This was the convention for many years. But this University is 
not established under the Central University Act.  It is autonomously set up under the 
Ministry of Cooperation through this Bill. Whether this University has the approval of 
the UGC, whether the post Graduate courses and the research degrees awarded by 
this University has the approval of UGC, is to be clarified. I would like to know these 
facts.  

Madam, this University is named as 'The "Tribhuvan" Sahakari University'.  It 
is going to be established in the State of Gujarat. We welcome that it is named after a 
great leader of Gujarat. How can we understand the term 'Sahakari'? It means co-
operatives. How can people from non-Hindi background understand the term 
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'Sahakari'. We are following two language formula in Tamil Nadu. Many States are 
following two language formula. In this House, a former Prime Minister had approved 
the usage of two language formula in many States. This principle had been followed 
at many instances during the rule of Congress party also.  

If this University is established in the name 'The "Tribhuvan" Sahakari 
University', will the same name continue in future also?  It may continue as The 
"Tribhuvan" Sahakari University' even if it is written in English. I would like to 
recommend renaming of this University as 'Co-operative University' in this 
Amendment itself. Only then, will the real objective come into existence.  People from 
non-Hindi background also will understand the significance of this University.  

Hon. Vice Chairman Madam, not only in Tamil Nadu, but also in various States 
of India, many universities offer Graduate and Post Graduate courses with respect to 
co-operative sector. There is an institute by name National Council for Cooperatives 
Training which functions under the Union Government. Twenty-one colleges are 
affiliated to this Council.  Vaikunth Mehta National Institute of Cooperatives, Pune is 
also functioning under the Council. It is a very popular institute at the international 
level.  Many Such institutes also cater to the needs of co-operative education. Then, 
what is the necessity of setting up this Unverisity? Our former Prime Minister Pandit 
Jawaharlal Nehru laid the foundation for setting up of many universities. It is our duty 
not to spoil that structure.  

The objective of setting up this University is not clear. Co-operative trainings 
are given by the respective State Governments in many states. Then, what is the 
need for establishing this University?  Madam, now you are offering a course in co-
operative sector. What would be the employment opportunities for those, graduated 
from this University? It is a great question mark. Nowadays, modernisation is 
spreading at a rapid pace. Computerisation is entering almost all fields. If students 
complete graduation from this University, what is the guarantee for their employment.  
It has to be explained. 

Madam, in this Bill, many new terms are used. It is mentioned as an Institute of 
National Importance. It has been mentioned as a Centre of Excellence. We agree with 
these objectives. But what is the source of fund for this Institute? It is nowhere 
mentioned in this Bill about the source of funds needed for this Institute. I would like 
to point out this issue here.  

Madam, many co-operative societies are functioning under various ministries. 
Significantly, there are various co-operatives functioning under various Ministries. The 
Ministry of Cooperation should formulate co-operative policy, should allocate funds 
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for the schemes meant for cooperatives, and should also have future plans for the 
development of co-operatives. It is my duty to record this view in this House. But 
now, the Ministry aims to take control of all the co-operative societies under its 
administration. 

I would like to mention about IFFCO, Indian Farmers Fertiliser Co-operative 
Limited. It is a well-established co-operative society. It has been functioning 
efficiently since independence. It was under the Ministry of Chemicals and Fertilisers. 
But now, it has been brought under the administrative control of the Ministry of 
Cooperation. It is good for any institution to function under the respective Ministry. 
But now, the Institute which was functioning under the Ministry of Chemicals and 
Fertilisers is brought under the control of the Ministry of Cooperation. What is the 
objective behind this transfer of administrative control? A co-operative society 
functioning for a particular sector should be under the administrative control of that 
particular ministry. Only then can the challenges be faced. For example, during the 
Ukraine war, the role of IFFCO was significant.  

 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा):  माननीय सदÎय, आपका समय समाÃत हो गया है, 
Please conclude.  
 
SHRI K.R.N. RAJESH KUMAR:    One minute, Madam.  & What is the difference that 
is going to happen due to this change?  What benefit are we going to get? What are 
the advantages due to this change of Ministries? IFFCO played a vital role in efficient 
functioning of the Ministry of Fertilisers.  Moreover, in this Bill, the University was not 
established newly. Already an institute for Dairy and Animal Husbandry, was 
functioning in Anand, Gujarat. That institute has been upgraded to the status of a 
University by this Bill. An Institute has been renamed and re-registered as a 
University. Is it acceptable?   

Madam, nowadays, the Ministry of Cooperation is announcing a scheme, 'One 
District, One Co-operative Bank'. Now, the scheme is only at the naming stage. But 
more fund has to allocated for this 'One District, one Co-operative Bank' scheme. 
More funds have to be allocated to NABARD also if this Ministry is functioning for the 
welfare for co-operative societies. With these words, I conclude my speech. Thank 
you for giving me this opportunity.”     
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उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎय, आपका बहुत-बहुत धन्यवाद। डा. अशोक 
कुमार िमǄल, आपके पास सात िमनट हȅ।  
 
डा. अशोक कुमार िमǄल  (पजंाब):  उपसभाध्यक्ष महोदया, आपका बहुत-बहुत धन्यवाद िक 
आज आपने मुझे ‘ितर्भवुन सहकारी यिूनविर्सटी िबल, 2025’ पर बोलने का अवसर िदया है।   
महोदया, यह एक अच्छी पहल है और कोऑपरेिटव के्षतर् को िशक्षा से जोड़ने का एक अच्छा Ģयास 
भी है। कोऑपरेिटव की धारा िबÊकुल शातं नदी की तरह बहती है, यह िकसी की सीमा नहीं 
देखती, िकसी मंिजल को नहीं देखती, यह जब भी जाती है, िवकास के छोटे-बड़े बीज बोती हुई 
जाती है, आगे चलती जाती है और आिर्थक सहयोग को िवकिसत करती है। भारत मȂ सहकािरता 
की परंपरा काफी पुरानी है। अगर हम इितहास की ओर देखȂ, तो महात्मा गाधँी जी ने गर्ाम Îवराज 
के िवचार के माध्यम से, खादी और गर्ामीण उǏोगȗ के माध्यम से सहकािरता को बढ़ावा िदया और 
इसको आज़ादी की लड़ाई से भी जोड़ा, मतलब यह है िक यह हमारे िलए इतना महत्वपूणर् है!  
महोदया, Ǜी ितर्भवुन भाई पटेल जी जैसे अन्य िकसानȗ ने इसे आगे लाकर इस िवचार को साकार 
िकया और इस सहकािरता से जन्मी ‘अमूल’ भारत ही नहीं, बिÊक दुिनया का सबसे बड़ा डेयरी 
Ĥाडं बन चुका है। मȅ आज इस मौके पर  विर्गस कुिरयन जी को भी नमन करता हंू िक उन्हȗने भारत 
मȂ कोऑपरेिटव मूवमȂट को आगे बढ़ाने मȂ बहुत बड़ा योगदान िदया।  

महोदया, यह िवधेयक उस समय आ रहा है, जब युनाइटेड नेशन्स ने 2025 को 
इंटरनेशनल ईयर ऑफ कोऑपरेिटव घोिषत िकया हुआ है। हम जानते हȅ िक आज भारत मȂ 8 
लाख से अिधक सहकारी सिमितया ंहȅ, िजनमȂ 30 करोड़ सदÎय जुड़े हुए हȅ।  इसका मतलब यह है 
िक हमारी सोसाइटी का एक बहुत बड़ा सेगमȂट इस सेगमȂट से जुड़ा हुआ है।  हम उÇमीद करते हȅ 
िक यह िबल कोऑपरेिटव के्षतर् के िलए वही कायर् करेगा, जो IITs ने इंजीिनयिंरग के िलए और 
IIMs ने मनेैजमȂट एजुकेशन के िलए िकया है।  यह तभी सभंव हो पाएगा, जब यह एक डायनेिमक 
यिूनविर्सटी बने, एक मÊटी-डाइमȂशनल यिूनविर्सटी बने और एक इंटर-िडिसिÃलनरी यिूनविर्सटी 
बने।   

अब मȅ कुछ बातȂ िबल के Ģावधानȗ पर करना चाहंूगा।  क्लॉज 4 के तहत इंिÎटǷूशन ऑफ 
रूरल मनेैजमȂट आणदं को एक िवÌविवǏालय के रूप मȂ िवकिसत करने का Ģावधान है और 
इसका नाम ितर्भवुन सहकारी िवÌविवǏालय है। सरकार ने इसके िलए 500 करोड़ का फंड भी 
घोिषत िकया है। यह िवÌविवǏालय एक Institute of National Importance के रूप मȂ घोिषत 
िकया जाएगा, जो िक एक अच्छा कदम है।  इसके साथ-साथ आईआरएमए, जो पुराना इिंÎटǷूट 
चल रहा है, उसको भी सȂटर ऑफ एिक्सलȂस घोिषत िकया जाएगा और उसकी ऑटोनमी को 
मेन्टेन रखा जाएगा। क्लॉज 6 मȂ िवÌविवǏालय के उǈेÌय ÎपÍट िकए गए हȅ, जैसे िक कोऑपरेिटव 
सेक्टर के िलए टेर्न्ड मैनपावर तैयार करना, कोऑपरेिटव सोसाइटीज़ के कमर्चािरयȗ और बोडर् 
मेÇबसर् को टेर्िंनग देना, िरसचर् और डेवलपमȂट को बढ़ावा देना और इस के्षतर् मȂ StartUps,  
innovation और entrepreneurship के िलए भी जरूरी कदम उठाना।    

अब मȅ आगे बढ़ते हुए कुछ सुझाव देना चाहंूगा।  कोऑपरेिटव सोसाइटी मȂ पीिढ़यȗ से कुछ 
लोगȗ ने बहुत ज्यादा योगदान िदया है और वे इस मूवमȂट से भी जुड़े रहे हȅ, जैसे शुगर िमÊस हȅ, 
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डेयरी यिूनयन्स हȅ, एपीएमसीज़ हȅ, वुमेन सोसाइटी हȅ, िकसान ऑगȃनाइजेशन्स हȅ।  मȅ सरकार से 
िनवेदन करंूगा िक ऐसे लोग, जो इसमȂ पीिढ़यȗ से जुड़े हुए हȅ, उनको एडिमशन मȂ Ģाथिमकता दी 
जाए और उनको नौकिरयȗ मȂ भी Ģाथिमकता दी जाए, यानी उनके िलए इस िबल के अंदर ही 
िवशेष िरज़वȃशन का Ģावधान िकया जाए। इस िवधेयक के क्लॉज़ 7 मȂ एक Ģावधान है िक 
िवÌविवǏालय अपनी जरूरत और उǈेÌयȗ की पूिर्त के िलए outlying campus या िÎकल 
डेवलपमȂट कैÇपस खोल सकता है।  आपके माध्यम से मȅ माननीय  मंतर्ी जी से इस अवसर पर एक 
मागं करंूगा।  मȅ पजंाब से आता हंू और पजंाब एक ऐसा राज्य है, िजसने कोऑपरेिटव मूवमȂट मȂ 
सबसे ज्यादा सहयोग िदया है। जब देश की खाǏ सुरक्षा की बात आई, तब पजंाब सबसे आगे 
आकर खड़ा हुआ। यिद देश मȂ गर्ीन रेवोÊयशून सक्सेसफुल हुआ, तो उसमȂ भी सबसे ज्यादा 
योगदान पजंाब का रहा और पजंाब ने पूरे देश का पेट भरा।   पजंाब मȂ वेरका, सोहना और पजंाब 
एगर्ो जैसी सरकारी सÎंथाएं भी हȅ, िजनका इसमȂ महत्वपूणर् योगदान है।   

मȅ सरकार से िफर दोबारा मागं करंूगा िक ितर्भवुन सहकारी यिूनविर्सटी का जो सबसे 
पहले outlying campus खोला जाए, वह पजंाब मȂ खोला जाए। यह माननीय मंतर्ी जी से मेरा 
िनवेदन है और मुझे लगता है िक इसमȂ बाकी लोग भी मुझे सपोटर् करȂगे। सहकािरता के बारे मȂ कई 
बार हमȂ लगता है िक वह िसफर्  आिर्थक सरंचना है, बिÊक वह एक आटर् भी हो सकती है और वह 
एक साइंस भी हो सकती है, क्यȗिक इसमȂ हर के्षतर् आ जाता है। इसमȂ डेयरी भी आती है, कृिष भी 
आती है, टेक्सटाइल का रॉ मटेैिरयल भी आता है, बȅिंकग भी कोऑपरेिटव सोसाइटी का एक 
अिभन्न अंग है, हाउिंसग भी उसमȂ आता है, िफशरीज़ भी आता है, हȅडीकर्ाÄट भी आता है और 
कॉटेज इंडÎटर्ीज भी आता है।  इसमȂ बहुत अलग-अलग मुǈे आते हȅ।  ...(Ëयवधान)... मेरा सुझाव 
होगा िक इस िवÌविवǏालय मȂ सेक्टर-Îपेिसिफक कोसȃज शुरू िकए जाएं, िजससे कोऑपरेिटव 
सेक्टर की सÃलाई चेन के हर अंग को मजबतूी िमले और गर्ाउंड लेवल से ग्लोबल लेवल तक 
भारत की सहकािरता को मजबतू बनाया जा सके। यह आपके माध्यम से माननीय मंतर्ी जी से मेरा 
िनवेदन रहेगा। क्लॉज 9 मȂ सरकार के पास कुछ एक्सेिसव पावसर् हȅ, यहा ंतक िक वह यिूनविर्सटी 
के िकसी िडसीजन को भी रǈ कर सकती है। एक तरफ हम इसे Institute of National 
Importance बना रहे हȅ, तो वहीं दूसरी तरफ कह रहे हȅ िक सरकार बीच मȂ कभी भी उसके िकसी 
फैसले को रǈ कर सकती है, तो यह थोड़ा contradictory है। इसिलए मȅ आपके through मंतर्ी जी 
से िनवेदन करँूगा िक उसकी importance को बचाए रखने के िलए, उसके eminence के status 
को बचाए रखने के िलए सरकार की दखलअंदाजी न हो और सरकार को उसके िकसी फैसले को 
रǈ करने का अिधकार न हो। 
 मडैम, मȅ एमपीज़ की तरफ से मंतर्ी जी से एक िनवेदन करँूगा िक बहुत से कȂ दर्ीय 
िवÌविवǏालय मȂ Member of Parliament को Governing Body मȂ एक सीट दी जाती है, लेिकन 
इसमȂ वह Ģावधान नहीं है। हममȂ से बहुत से Members of Parliament ऐसे हȗगे, जो cooperative 
movement से जुड़े हुए हȅ, जो िकसान movement से जुड़े हुए हȅ। ...(समय की घंटी)...  
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎय, please conclude. 
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डा. अशोक कुमार िमǄल: मडैम, मुझे बस आधा िमनट दे दीिजए।  यह हम सभी की मागँ है।  
इसिलए उसमȂ एमपीज़ मȂ से एक मेÇबर जरूर बनाया जाए, तािक व ेहमारे एमपीज़ का फायदा 
उठा सकȂ । ...(समय की घंटी)...  
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): धन्यवाद, माननीय सदÎय। 
 
डा. अशोक कुमार िमǄल  मडैम, बस आिखरी लाइन रह गई। चूिँक यह मंतर्ालय अिमत शाह जी 
के पास है, तो हम सबकी उÇमीद बढ़ जाती है िक इसमȂ बहुत बिढ़या काम होगा। इसीिलए मȅ 
उÇमीद करता हँू ... 
 
THE VICE-CHAIRPERSON (SHRIMATI DHARMSHILA GUPTA): Please conclude.   
 
डा. अशोक कुमार िमǄल: मडैम, मȅ बस conclude कर रहा हँू। इसमȂ मेरे suggestion के ऊपर 
ध्यान िदया जाए। मडैम, मȅ बस दो लाइनȂ कह कर अपनी बात खत्म करँूगा।  अब ज्ञान से सहकार 
का दीप जलाएँ हम। 
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎय, आपका समय समाÃत हो गया।  आपकी 
बात आ गई, Ãलीज़ बठै जाइए।  Ǜी शुभाशीष खंुिटया जी। आपके पास 8 िमनट्स हȅ। 
 
SHRI SUBHASISH KHUNTIA (Odisha): Hon. Vice-Chairman, Madam, today, on 
Utkal Diwas, we honour Odisha’s rich cultural heritage and contributions. I extend my 
best wishes to all.  Bande Utkal Janani.  
 Madam, thank you for giving me this opportunity to speak on the Tribhuvan 
Sahkari University Bill, 2025.  मडैम, यह िबल हमारी अथर्ËयवÎथा के दो महत्वपूणर् Îतंभȗ, 
िशक्षा और cooperative से जुड़ा हुआ है। At first glance, this Bill appears to be about 
strengthening co-operative education. लेिकन असल मȂ यह cooperative सÎंथानȗ को िशक्षा 
के नाम पर केन्दर् के िनयंतर्ण मȂ लाने का Ģयास है।  मडैम, हमारे सिंवधान की Concurrent List मȂ 
िशक्षा का िवषय आता है, िजसका मतलब है िक केन्दर् और राज्य, दोनȗ को िमल कर फैसला लेना 
चािहए, लेिकन यह सरकार राज्य से िबना सलाह िकए िदÊली से सीधे फैसले थोपने की आदत 
बना चुकी है।   
 I would like to mention some of the Clauses of the given Bill which promote 
centralisation.  Clause 2 declares this newly-established University as an Institution of 
National Importance ensuring Central control. Clauses 11 and 15 bring IRMA under 
this new University by establishing the Institute of Rural Management and School 
within this. Clause 9 gives the Central Government power to review and issue 
directions threatening control.  Is this co-operative federalism?  Where is the dialogue 
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with the States in taking decisions mentioned in this Bill? Where is the discussion with 
existing co-operative institutions in taking decisions mentioned in this Bill?  This is a 
complete violation of the constitutional provision given under Schedule VII of the 
Constitution. सरकार cooperative federalism की बात करती है, लेिकन हकीकत मȂ यह 
cooperative hijacking कर रही है।   
 मडैम, हर राज्य का सहकारी मॉडल अलग होता है। The co-operatives function 
according to local needs and regulations and their operations vary from State to 
State.  These involve local techniques, technicians and different styles of working.  
For example, the sugarcane co-operatives of Maharashtra and Uttar Pradesh are 
different from the dairy co-operatives of Gujarat.  In Odisha, we have palm cultivation 
co-operatives, fishery co-operatives and Mission Shakti Women-led SHGs, each 
with distinct structures. सब अलग-अलग ढंग से काम करते हȅ। Yet, this Bill fails to 
recognise this variation and forces all co-operatives to work under one Central 
framework, undermining the very essence of the decentralisation.   
 The IRMA was established with State participation and operates 
independently, but this Bill takes the opposite approach of full Central control.   Why?  
This is not co-operative education. This is co-operative capturing. मडैम, अगर सरकार 
वाÎतव मȂ cooperatives को मजबतू करना चाहती है, तो उसे जनता को अिधकार देना चािहए।  
Odisha has already empowered 70 lakh women through Mission Shakti under the 
leadership of our beloved leader, Shri Naveen Patnaik, by giving them direct control 
over the Self-Help Groups. Why is this Government afraid of empowering the people?   
 सरकार मिहलाओं के empowerment के िलए ओिडशा मȂ university क्यȗ Îथािपत नहीं 
कर सकती, जबिक इसके िलए पहले से ही एक मजबतू structure मौजूद है?  इसे बस थोड़ा 
बढ़ावा देने की जरूरत है, िजससे बड़े और Ģभावी पिरणाम िमल सकते हȅ। मडैम, सरकार इस 
िवÌविवǏालय का नाम ितर्भवुन दास पटेल जी के नाम पर रख रही है। He was the pioneer of 
India’s cooperative movement. ितर्भवुन जी महात्मा गाधंी जी के follower थे। वे 
decentralization, सहकािरता, सशिƪकरण और Îथानीय उǏोगȗ के पक्षधर थे, जबिक यह िबल 
िवपरीत िदशा मȂ जाकर, सहकारी सÎंथाओं का कंटर्ोल िदÊली को दे रहा है।  
 Madam, it is good that the Government has proposed to set up this university.  
In this context, I would like to say that Odisha is home to some of the largest and 
most-vibrant cooperative movements in the country. Like Mission Shakti, Odisha’s 
Jagannath Temple in Puri runs one of world’s largest cooperative kitchens serving 
lakhs of devotees daily. Traditional artisans, carpenters, painters and cooks play a 
crucial role in Odisha’s economy through cooperative framework. Why not establish a 
Skill Development University in Odisha to strengthen Mission Shakti, food processing 
cooperatives and rural artisans and empower women and people at large in a proper 
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cooperative framework, and why not set a Food Craft Institute in Puri? सरकार यिद 
co-operative education को मजबतू करना चाहती है, तो ओिडशा को Ģाथिमकता देनी चािहए।   

मडैम, ओिडशा मȂ 40 परसȂट एससी-एसटी आबादी है, भारत के कुल खिनज उत्पादन मȂ 
ओिडशा का योगदान 50 परसȂट है, लेिकन लाभ िकसे िमलता है - not the tribal people who 
live on this land and who are the true owners of these resources but a handful of 
corporate players! क्यȗ?  जमीन उनकी, खिनज उनका और उसका फायदा िकसी और को!  
The biggest reason for this exploitation is rise of mine developers and operators as 
well as firms that act as middlemen reducing tribal people to daily-wage labourers on 
their own land. क्यȗ हमारे आिदवासी भाई-बहन अपनी ही जमीन पर एक मजदूर की तरह काम 
करȂ और corporates अरबȗ रुपये का मुनाफा कमाए?  हमȂ MDOs के Îथान पर co-operative 
mining करनी चािहए।  We need tribal-led mining so that they extract their own minerals 
and reap the benefits. The Government should establish a Skill Development 
University for Tribal Cooperative Mining.  Madam, cooperatives are not built through 
bureaucratic control. They grow by empowering people but sadly, the word 
‘empowerment’ is not there in this Government’s dictionary.  मडैम, भारत मȂ लगभग 8 
लाख co-operatives हȅ, िजनके 30 करोड़ से अिधक सदÎय हȅ और हर पाचंवा ंभारतीय िकसी न 
िकसी सहकारी सÎंथा का िहÎसा है। 75 वषर् मȂ भारत को पहली बार एक सहकारी िवÌविवǏालय 
िमलने जा रहा है।  
 Madam, this is a historical moment. If this Bill is to serve its true purpose, it 
must do the following - ensure academic and financial autonomy for the university, 
respect the role of States in cooperative education, support decentralized cooperative 
education models, encourage participatory governance not bureaucratic interference.  
It should take help from the local regional college, which will bring expertise from all 
sectors including technical, health, agricultural, rural management and many more. मȅ 
सरकार से अनुरोध करना चाहता हंू िक इस िवधेयक मȂ जरूरी सशंोधन करे, तािक यह वाÎतव मȂ 
co-operatives को मजबतू कर सके।    

मȅ अंत मȂ यही कहना चाहता हंू िक, नींव के िबना इमारत नहीं िटकती है और िबना 
जनभागीदारी के िवकास िदखता नहीं है।  यह िबल अगर रोशनी है, तो Ģकाश हर जगह पहंुचना 
चािहए, न िक िसफर्  िदÊली के दरबार मȂ झलकना चािहए।  धन्यवाद, वंदे उत्कल जननी! जय 
जगन्नाथ!  मȅ एक बार िफर आप सभी को 'उत्कल िदवस' की बधाई देता हंू, जय जगन्नाथ!      

                                                  
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय Ǜी अयोध्या रामी रेƿी आला। आपके पास 8 िमनट 
का समय है।  
 
SHRI AYODHYA RAMI REDDY ALLA (Andhra Pradesh):  Thank you, Madam, for 
giving me the opportunity to speak on the Tribhuvan Sahakari University Bill, 2025. 
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The purpose of this Bill is to establish IRMA as a Tribhuvan Sahakari University. The 
objectives are very clear.  It is going to bring education, training and capacity building 
in cooperative sector. It also undertakes R&D activities in related areas. Through the 
University, this Bill is also going to offer the postgraduate degrees, distance learning 
programmes, e-learning programmes and courses on centre of excellence in 
cooperative sector, which is very welcoming. It is also going to establish outlying 
campuses or affiliate institutions across India and abroad. This is also a very good 
objective.  The current IRMA will become an autonomous school within the University. 
It will become centre of excellence for rural management for the entire country, which 
is, again, very welcoming. Through this Bill, the University is going to be instituted for 
systematic study of cooperative institutions. It is a laudable achievement and benefits 
the non-credit sectors such as weavers, artisans, marketing professionals and 
others. Our country has used this economic model as a vehicle, as a symbol of 
democratic wealth creation.  Identifying the potential, our Prime Minister aptly called it 
a middle path between socialism and capitalism where wealth is created in a 
democratic manner with collective ownership.  

Madam, there are some issues around the cooperative sector. One of the 
most important issues is non-fulfillment of announced cooperation, that is, linked 
targets. I want the Union Minister of Cooperation to look at how cooperative societies 
played a huge role in the country. It is accounting for 19 per cent in agriculture credit, 
35 per cent in fertilizer distribution, 25 per cent in fertilizer production, 31 per cent in 
sugar production, 10 per cent in production and procurement of milk, 13 per cent in 
wheat procurement, 20 per cent in paddy procurement and 21 per cent in fish 
production. In this area, the linked targets to the sector are not properly fulfilled. I 
want the Ministry to look into it. Also, there is stagnant allocation of National 
Cooperative Development Corporation Fund, the NCDC Fund. If you look at it, the 
allocation of NCDC has been stuck at Rs. 500 crore for the past two years. This is a 
failure on the promise that would have otherwise gone into strengthening and adding 
fuel to the growing cooperative sector in the country. Also, there is sectoral disparity 
within cooperative societies. The National Cooperative Plan included reducing 
regional disparities in the cooperative sector. However, attention must also be paid to 
reducing disparities in between the sectors. The 2023-24 cooperative societies data 
shows that the handloom sector, agro-processing and women's welfare in lower 
ranks of both society and sector count within cooperative institutions. This is yet 
another gap that remains unresolved. As we stand to discuss this Bill, I want that the 
sectoral disparity must be addressed. We also need to look at the plight of the 
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handloom cooperatives in Andhra Pradesh. Actually, Andhra Pradesh's handloom 
sector is facing a severe crisis today. The per capita income is very low, as low as 57 
rupees per day, which is even less than the NREGA payments. The Andhra Pradesh 
State Handloom Weavers Cooperative Society also appoints a huge number of 
people. More than two lakh people are its members. There is a lot of struggle that is 
going on for raw materials, quality of the material and getting the right prices for that.                         
 Even to meet the operating expenditures, there is a serious problem. Also on 
formal banking credit, working capital aid and some welfare basic things like ESI and 
EPF benefits. There is a huge problem that this Andhra cooperative sector is facing.  
Hence, I request the Minister of Cooperation to remove the GST on handlooms; 
allocate Rs.3,000 crore for the protection of handloom sector in Andhra Pradesh; 
issue immediate orders to support the weaver community by implementing a scheme 
of free 200 electricity units, clearing pending yarn subsidies and interest arrears; and 
establish a handloom welfare fund board for Andhra Pradesh.  

Madam, since we are talking about the University Bill, I want to tell you that 
there were some 17 Vice-Chancellors in Andhra Pradesh who were directly or 
indirectly forced to resign in one go. This is what I actually wanted to say.  It is in the 
Concurrent List where State and Centre work together. In our federal system, this has 
never been experienced in this form. It should be certainly looked into by the Central 
Government.   

Next is dilution of the Nadu-Nedu Scheme and politicisation of educational 
reforms. In the previous YSR Government, more than 56,000 Government Schools 
were brought under NADU-NEDU scheme -- more than 15,000 crore in Phase 1 and 
more than 7,000 crore in Phase 2. A lot of money was spent on it.  But that scheme is 
not properly going on now. There should not be any partiality when it comes to 
education. The good things that have come should be continued.   

Next is, removal of English as a medium of instruction in Andhra Pradesh 
schools. Former Chief Minister Jagan Mohan Reddy brought in a very good 
improvement in bringing educational standards for the children in Andhra Pradesh by 
bringing in English as a medium of instruction. That will help children in accessing 
global platforms and developing a very strong leadership. They will become CEOs of 
great institutions in times to come.  

Madam, this is a very good Bill. We support this Bill. The Government of India 
should focus on strategising and structuring key deliverables for implementation.  The 
Government should come out with good models State-wise and sector-wise which 
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can sustain in times to come. With this, from YSR Congress Party, we support this 
Bill.  Thank you, Madam. 

 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): धन्यवाद, महोदय।  माननीय सदÎय, Ǜी सजंय यादव,  
आपके पास पाचँ िमनट हȅ।  
 
Ǜी संजय यादव (िबहार): मडैम, छः िमनट हȗगे।  
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): पाचँ िमनट हȅ।  
 
Ǜी संजय यादव:  मडैम, मुझे "ितर्भवुन" सहकारी यिूनविर्सटी िवधेयक, 2025 की चचार् मȂ भाग 
लेने हेतु समय देने के िलए आपका धन्यवाद। मडैम, यह िबल IRMA की academic freedom और 
institutional autonomy को completely undermine करता है।  जब मȅ इस िबल की Governing 
Body की composition को देख रहा था, तो पता चला िक इसमȂ State representation को 
िबÊकुल minimize कर िदया गया है। इसमȂ केवल चार Principal Secretaries को include िकया 
गया है, वह भी rotation basis पर।  सबसे दुखद बात यह है िक जब आप Governing Body का 
social composition या composition देख रहे हȅ, तो पता चलता है िक उसमȂ वंिचत, उपेिक्षत, 
SC, ST, OBC  के िलए इन्हȗने कोई सीट िरजवर् नहीं की है।  SC, ST, OBC को Governing 
Body से completely boycott कर िदया गया है। यह दशार्ता है िक इस सरकार मȂ Ģायः िजतने 
भी Bills आ रहे हȅ, अगर हम उन्हȂ देखते हȅ, तो उनमȂ SC, ST, OBC को हर Îतर पर eliminate 
करने का एक कुचकर् रचा जा रहा है। इसकी Governing Body मȂ representation को लेकर मेरा 
यह सुझाव है िक इसमȂ 20 परसȂट PACS के representatives होने चािहए और 50 परसȂट Îटेट 
के representatives होने चािहए।  
 मडैम, जब इस िवधेयक मȂ हम reservation policy देखȂगे, तब इसमȂ पाएंगे िक faculty 
recruitment मȂ academic council हो, administrative role हो या students के admission हȗ, 
उनमȂ SC/ST और OBC के िलए reservation policy कैसे लागू होगी, इसके िलए कोई ÎपÍटता 
नहीं है। जब आप एक यिूनविर्सटी बना रहे हȅ, तो उसमȂ आप फैकÊटीज िरकर्ूट करȂगे, बच्चȗ का 
एडिमशन होगा, तो आप बहुजनȗ को कैसे छाटं सकते हȅ? अब Ģाय: देखने मȂ आता है िक िजतने 
भी िरकर्ूटमȂट हो रहे हȅ, चाहे कोई भी यिूनविर्सटी हो - हम सहकारी यिूनविर्सटी की ही बात नहीं 
कर रहे - उसमȂ िपछड़े, अित िपछड़े, दिलत और आिदवािसयȗ को छाटंने के िलए इनकी पहली 
चाल यह होती है िक एकल पद को सिृजत िकया जाता है। एकल पद मȂ बोल िदया जाता है िक 
आरक्षण नीित लागू नहीं होगी। 

दूसरा, यिद चार-पाचं पद हȗ, जहा ँआरिक्षत वगș के लोग अÃलाई कर सकȂ , तो उसमȂ यह 
कह िदया जाता है िक NFS - Not Found Suitable, यानी देश की 80 फीसद आबादी, िजसमȂ 
िपछड़े, दिलत, अित िपछड़े शािमल हȅ, उनमȂ कोई भी कȅ िडडेट सूटेबल नहीं िमलता। इस देश के 
मूल िनवािसयȗ मȂ इनको कोई एक कȅ िडडेट ऐसा नहीं िमलता, जो उस चीज़ के िलए सूटेबल है। 
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उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): कृपया, आप िबल पर बोिलए।  
 
Ǜी संजय यादव: मȅ िबल पर ही बोल रहा हंू। िबल मȂ ही िरज़वȃशन की कोई ÎपÍटता नहीं है। मȅ यही 
बात बोल रहा हंू। यही नहीं, इसके अलावा जब इस िबल मȂ fee capping, तो इन्हȗने फीस 
िरवीज़न को inflation के  index से relate कर िदया है। मतलब महंगाई बढ़ेगी, तो उसके अनुपात 
मȂ फीस भी बढ़ेगी। जो एससी, एसटी या ओबीसी के लोग हȅ, वे कहा ंसे इस महंगाई के अनुपात मȂ 
फीस भरȂगे। उस पर कैिंपग होनी चािहए। इस िबल के माध्यम से हमारी मागं है िक आपको 
आरिक्षत वगर् के बच्चȗ को िरयायत देनी चािहए और फीस को कैप करना चािहए।     

आप सहकार से समृिǉ की बात करते हȅ, लेिकन जब तक िकसान के सुख, सÇमान और 
आय मȂ वृिǉ नहीं होगी, तब तक समृिǉ कहा ँसे आएगी? मडैम, जैसे दीया और बाती का, अंकुर 
और माटी का िरÌता होता है, वैसे ही सहकािरता और कृिष का, तथा सहकार जनȗ और िकसानȗ 
का िरÌता होता है। जब तक आप िकसानȗ को आवÌयक सुिवधाएँ नहीं दȂगे, उनकी आय मȂ वृिǉ 
नहीं करȂगे, तब तक सहकार से समृिǉ सभंव नहीं। 

अब िबहार की बात करȂ तो वहा ँसहकािरता िवभाग क्या कर रहा है? िबहार मȂ सहकािरता 
िवभाग के नाम पर सरकारी खचȃ से कायर्कर्म होते हȅ, लेिकन उनमȂ िसफ़र्  पॉिलिटकल भाषण होते 
हȅ। आप सहकािरता को कैसे बढ़ाएँगे? को-ऑपरेिटव सेक्टर मȂ क्या काम करȂगे? इस पर कोई 
चचार् नहीं होती। 

िबहार मȂ 8,463 PACS हȅ। यिद हम 2014 से अब तक का बजट उठाकर देखȂ, तो हर साल 
यह कहा जाता है िक computerization होगा। लेिकन 8,463 PACS मȂ से केवल 226 PACS मȂ 
ही अब तक हाडर्वेयर की आपूिर्त की गई है और उन्हȂ ऑनलाइन नहीं िकया गया है। िबहार मȂ 
PACS computerization के नाम पर केवल हाडर्वयेर िडÅबȗ मȂ बदं है। न तो कोई टेर्िंनग दी गई, न 
कोई ऑनलाइन िसÎटम िवकिसत िकया गया। हाडर्वेयर लगाया तक नहीं गया - CPU और 
मॉिनटर तक नहीं जोड़े गए। 

अब यिद हम िबहार मȂ कमिर्शयल बȅकȗ की िÎथित देखȂ, तो केसीसी (Kisan Credit 
Card) के तहत िकतना लोन िदया गया है? सहकािरता से कैसे समृिǉ होगी? िबहार का केर्िडट-
िडपॉिज़ट रेिशयो (CDR) देश मȂ सबसे कम है। मतलब, िबहार के िकसानȗ और आम लोगȗ से 
पैसा िलया जाता है, लेिकन उन्हȂ कज़र् नहीं िदया जाता। यह कज़र् िबहार के बाहर िदया जाता है 
और िफर उस कज़ȃ को नीरव मोदी, मेहुल चौकसी जैसे लोग लेकर भाग जाते हȅ, जबिक िबहार के 
लोग देखते रह जाते हȅ। जो सीडीआर रेÌयो है, उस पर ध्यान देने की आवÌयकता है। गितशिƪ 
यिूनविर्सटी भी गुजरात मȂ चली गई, जो सहकािरता इरमा था, वह भी चला गया। मडैम, िबहार मȂ 
कुछ होना चािहए। वहा ंसे इतने एमपीज़ हȅ, तो वहा ंभी कोई यिूनविर्सटी दे दीिजए। गितशिƪ भी 
चली गई।   

िबहार का जो साख जमा अनुपात है, वह 50 परसȂट है, जो िक राÍटर्ीय औसत से बहुत कम 
है। िबहार मȂ कृिष ऋण और भी कम िमलता है - केवल 12 परसȂट िकसानȗ को केसीसी लोन 
िमलता है। पशुपालन और मत्Îय पालन के्षतर् मȂ तो और भी बुरा हाल है। 
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यह िÎथित तब है, जब िबहार के लोग NPA नहीं बनाते, यानी व ेिडफॉÊट नहीं करते। िफर 
भी उन्हȂ लोन नहीं िदया जाता! 

 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎय, आप सही आंकड़े बताएं। ...(Ëयवधान)... 
माननीय सदÎय, कृपया बठै जाएं।  
 
Ǜी संजय यादव: मडैम, मȅ मागं करता हँू िक िबहार मȂ भी सहकािरता यिूनविर्सटी या अन्य उच्च 
Îतरीय यिूनविर्सटी Îथािपत की जाए। ...(समय की घंटी)... सब कुछ केवल गुजरात मȂ ही नहीं 
होना चािहए। 
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎय, Ãलीज़ कन्क्लडू। 
 
Ǜी संजय यादव: गुजरात को महात्मा गाधंी के नाम से जाना जाता है, लेिकन िबहार महात्मा गाधंी 
की कमर्भिूम भी रही है।  
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा) : माननीय सदÎय, Ãलीज़ कन्क्लडू। आपका बोलने का 
समय समाÃत हुआ। 
 
Ǜी संजय यादव: वहा ँभी सरकार को कुछ ध्यान देना चािहए, शुिकर्या। 
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎय, डा. मु. तंबी दुरै। आपके पास बोलने के 
िलए चार िमनट का समय है।  
 
DR. M. THAMBIDURAI (Tamil Nadu):  Madam, I rise to participate in the discussion 
on the Bill. Madam, this Bill seeks to establish the Institute of Rural Management 
Anand, Gujarat as “Tribhuvan” Sahkari University, which is now a registered society.  
The University is going to provide education, training and capacity building in co-
operative sector and will undertake research and development activities. The object of 
the University is that the research and development is more important and not just 
selling the degrees. What is happening in India is, most of the private universities and 
deemed universities are only selling degrees and not concentrating on research and 
development, I want to bring this to your notice.   

Now, we are speaking about cooperation. DMK talks about federal 
cooperation.  I want to know:  “Is there any cooperation from DMK-ruled Government 
to the Central Government?”  I do not know.  If there is no cooperation, how would 
development take place in Tamil Nadu?  There must be cooperation in that.  Not only 
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cooperation from the Government side, there is no cooperation between the 
Governor of Tamil Nadu and Chief Minister of Tamil Nadu.  …(Interruptions)…  There is 
no cooperation there also in appointing the Vice-Chancellors.  As we are discussing 
about the University, university means that the Vice-Chancellor would be the head of 
the university.  Without a Vice-Chancellor, how can we run the university?  You tell 
me.  In Tamil Nadu, in nine universities, there are no Vice-Chancellors. I was also a 
Professor teaching in the Anna University. In that Anna University, there is no Vice-
Chancellor now. Molestation of a lady took place in Anna University. 
…(Interruptions)…  What action was taken?  This is very shameful.   

Next, I come to the point regarding the UGC guidelines.  …(Interruptions)…  
UGC has brought the guidelines on how to appoint the Vice-Chancellors.  Now, I 
have an objection.  The present UGC is going to bring in 2025, “without the 
nomination of the State Government.”  It is against the federal setup.  I am protecting 
that because I was also an Education Minister. At that time, I had the role to nominate 
from the Government side – I was one of the selecting committee members – for 
selecting a Vice-Chancellor.  I am telling this because Shri Digvijaya Singh said in his 
speech that Vice-Chancellors were not appointed in Tamil Nadu, Kerala and said so 
many other things. Who is responsible for this?  The Congress is responsible for this. 
The UGC regulations, 2010, stipulated that there must be a nominee from the UGC. 
Who did it? The Congress did it. Who was there at that time? The DMK was the 
partner of the Government. Therefore, at that time, they accepted this kind of 
regulation to have a nominee from UGC. Still that regulation is there. Therefore, 
Governor is asking:  “Why is the State Government rejecting to put a UGC nominee?”  
…(Interruptions)…  What is their problem? Let them put a UGC nominee and select 
the Vice-Chancellor.  This regulation was brought by UPA Government, DMK and 
Congress, in 2010.  Who is responsible? Therefore, this kind of system is there in 
Tamil Nadu. How did they conduct the convocation?  As there is no Vice Chancellor, 
convocations are not happening properly. In Madras University, there is no Vice-
Chancellor, it is a reputed University.  At Anna University, no Vice-Chancellor is there.  
Like that, there are so many universities. For another one year, I do not think, any 
appointment would be there in other universities because of the failure of the DMK 
Government, not cooperating with the Central Government as well as with the 
Governor to solve this problem.  …(Interruptions)…   

 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎय, बठै जाएं।  Ãलीज़ शातं रहȂ। 
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DR. M. THAMBIDURAI:  This is the basic problem.  …(Interruptions)… This is also 
because Education has come into the Concurrent List. How has it come? Education 
has come into the Concurrent List because of the Emergency period. Shrimati Indira 
Gandhi, the Prime Minister at that time, brought Education from the State Subject to 
the Concurrent List. That is why they are suffering now. 
 
THE VICE-CHAIRPERSON (SHRIMATI DHARMSHILA GUPTA): Please conclude. 
 
DR. M. THAMBIDURAI: They ruled for 18 years. They never bothered to remove these 
kinds of things. I am once again saying that Tamil Nadu is suffering without Vice-
Chancellors in many universities. The State Government should look into this… 
 
THE VICE-CHAIRPERSON (SHRIMATI DHARMSHILA GUPTA): Please conclude. 
माननीय सदÎय, आपका समय समाÃत हो गया है, कृपया आप बठै जाइए।  Shri Abdul Wahab. 
आपके पास तीन िमनट हȅ 
SHRI ABDUL WAHAB (Kerala): Thank you very much, Madam, for giving me three 
minutes with your courtesy. I proposed about this university last year. I congratulate 
Amit Shahji. At least, out of these 18 years, I have got one chance of having my 
proposal accepted. It is very good, everything is good. The only problem is the name 
and the place. There is a little problem for us. With regard to ‘Tribhuvandas’, we do 
not have anything against him. But the only thing is, it is not George Kurian, but 
Verghese Kurien. Everybody knows Verghese Kurien. If it was in Kerala and in his 
name, it would have been wonderful. That is my only regret. In Gujarat, there is only 
one Anand. But in Kerala, there are many Anands, like ULCC, Kudumbashree and 
many others. We are not having AIIMS. We are not getting that. Nothing! No national 
institution is coming. I do not know without the cooperation of Kerala Government 
and Governor - that also we have accepted now. Pinarayi Vijayan and the new 
Governor are always sitting together. Okay! But now also, we are not getting. Even 
this also is in Gujarat. There is nothing wrong with Gujarat. Gujarat is also a part of 
India. It is not a problem. But why only in Gujarat? That is the only problem.  
Secondly, last year, I proposed this one and we got it this year. On seeing Mr. Jayant 
here, I propose for a skill university which should be there. That also should not go to 
other places or in your place. It should come to Kerala. I have spoken about the name 
of the university and the location. Another thing that I want to mention is about 
reservation. I do not know how they are doing it. It is not very clear and, definitely, 
there will be a Vice-Chancellor. Do not worry, Dr. Thambidurai! It is not a question of 
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Vice-Chancellor or Chancellor. The only thing needed is cooperation. There is no 
cooperation between the States and the Central Government. That is what is 
happening in Kerala. It is for namesake only. The name is the problem. Everything is 
in the name of ‘PM’, which our Kerala Government is not accepting. There should be, 
at least, ‘CM’. Instead of ‘PM’, it should be ‘CM’, ‘Chief Minister Yojana’.  We are 
okay with the Hindi word ‘Yojana’. We are not objecting just like Tamil Nadu. We do 
not worry about any Hindi name. We are only worried about the content. 
…(Interruptions)… It need not necessarily be in Malayalam.  I request the Government 
that there should be some reservation—I am not asking for Muslims—for differently-
abled.   

THE VICE-CHAIRPERSON (SHRIMATI DHARMSHILA GUPTA): Please conclude.  

SHRI ABDUL WAHAB: Can I get some more time?  I can get BJP’s time now if I am 
supporting the Bill. Agreed!  See, they are agreeing.  

THE VICE-CHAIRPERSON (SHRIMATI DHARMSHILA GUPTA): No, please 
conclude.  

SHRI ABDUL WAHAB: But you are not agreeing. This is the problem. Thank you very 
much; I am accepting the words of Dr. M. Thambidurai.   

THE VICE-CHAIRPERSON (SHRIMATI DHARMSHILA GUPTA): Please conclude.  
माननीय सदÎय, आपका बहुत-बहुत धन्यवाद। सुǛी इंदु बाला गोÎवामी, आपके पास दस िमनट 
हȅ, आप अपना भाषण आरंभ कीिजए।  

सुǛी इंदु बाला गोÎवामी (िहमाचल Ģदेश): उपसभाध्यक्ष महोदया, आपका बहुत-बहुत धन्यवाद। 
महोदया, ‘ितर्भवुन’ सहकारी  िवÌविवǏालय िवधेयक, 2025 पर बोलने का अवसर देने के िलए मȅ 
आपके Ģित आभार Ģकट करती हंू। उपसभाध्यक्ष महोदया, देश के यशÎवी Ģधान मंतर्ी नरेन्दर् मोदी 
जी के नेतृत्व मȂ बीते दस वषर् से अिधक का कायर्काल सेवा, सुशासन और गरीब कÊयाण को 
समिर्पत रहा है। यही कारण है िक यशÎवी Ģधान मंतर्ी जी ने अपनी दूसरी टमर् मȂ ही सहकािरता 
के्षतर् के िलए अलग मंतर्ालय की घोषणा की और इस मंतर्ालय की िजÇमेदारी भी कु शल 
संगठनकतार गृह मंतरी जी को दी, िजनहȗने सहकािरता कषेतर मȂ एक अगरणी भूिमका िनभाई है।  
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इतना ही नहीं, इस मंतर्ालय के िलए 1,186 करोड़ से अिधक के बजट का Ģावधान िकया, जो 
यपूीए सरकार के बजट से लगभग 10 गुना से भी अिधक है। यपूीए सरकार के कायर्काल 2013-14 
मȂ सहकािरता के िलए मातर् 122 करोड़ के बजट का ही Ģावधान था। इतना कम बजट होने के 
कारण 100 से अिधक सहकारी शुगर िमÊस बदं हो गई ंऔर िकतनी ही सहकारी सिमितया ंबजट 
न िमलने के कारण ठÃप पड़ गईं। मोदी सरकार ने डेयरी सहकारी योजना के अतंगर्त सहकारी 
सिमितयȗ और िकसान उत्पादक सगंठनȗ, एफपीओज़ के आधुिनकीकरण और क्षमता िनमार्ण के 
िलए 5,000 करोड़ रुपये का Ģावधान िकया है, जो यपूीए सरकार से दो गुना ज्यादा है।   

उपसभाध्यक्ष महोदया, आज सहकािरता के्षतर् देश के िवकास मȂ महत्वपूणर् भिूमका िनभा 
रहा है। आजाद भारत मȂ पहली बार ऐसा मंतर्ालय बनाया गया है, जो Ĥȅड न्य ूकॉन्सेÃट के साथ 
सहकािरता मȂ अपनी महत्वपूणर् भिूमका िनभा रहा है। कोऑपरेिटव सेक्टर का एक separate 
administrative, legal and policy making framework बनाया गया है, िजसके माध्यम से आज 
कोऑपरेिटव सेक्टर को सुदृढ़ता देने के िलए, उसके िवÎतारीकरण के िलए इस मंतर्ालय ǎारा 
महत्वपूणर् कदम उठाए जा रहे हȅ। माननीय मोदी जी के नेतृत्व मȂ और Ǜी अिमत शाह जी के कुशल 
िकर्यान्वयन क्षमता से भारत के सहकािरता सेक्टर मȂ एक नया रेवोÊयशून आया है। बजट मȂ 
सहकािरता के्षतर् को टैक्स सबंिंधत िरयायतȂ देने से मनुैफैक्चिंरग करने वाली नई सहकारी 
सिमितयȗ को फायदा िमला है।    

उपसभाध्यक्ष महोदया, सहकारी के्षतर् मȂ नए िनयम बनाने से और इन्हȂ आिर्थक सुदृढ़ता देने 
से अब PACS, डेयरी, मत्Îय पालन, अन्न भडंारण, जन औषिध कȂ दर् जैसे 30 से अिधक िविवध 
के्षतर्ȗ मȂ Ëयवसाियक गितिविधया ंसचंािलत करने वाली सहकारी सिमितया ंलाभािन्वत हुई हȅ।  मोदी 
सरकार ने देश मȂ 10,000 एफपीओज़ बनाने का लÑय रखा था। एक अलग सहकारी मंतर्ालय होने 
का नतीजा यह है िक आज देश मȂ 8,000 एफपीओज़ का गठन हो चुका है और इनमȂ से कई 
एफपीओज़ की सक्सेस Îटोरीज़ की चचार् आज अतंरराÍटर्ीय Îतर पर हो रही है।  सहकारी के्षतर् मȂ 
मिहलाओं की भागीदारी आज 60 Ģितशत से अिधक हो गई है।   मोदी सरकार का मानना है िक 
सÇपूणर् सहकार की पिरकÊपना मिहलाओं की सहकारी आंदोलन मȂ अगर्णी भिूमका के िबना सभंव 
ही नहीं है।  इसी बात को ध्यान मȂ रखते हुए मोदी सरकार ने अब बहुराज्य सहकारी सिमितया,ं 
एमएसईज़ और Ģाथिमक कृिष साख सिमितया,ं PACS के िलए मिहला िनदेशकȗ की िनयुिƪ 
अिनवायर् कर दी है।   सरकार का यह कदम मिहलाओं को सहकारी सिमितयȗ मȂ Ģबधंकीय पदȗ 
पर महत्वपूणर् भिूमका िनभाने मȂ Ģेिरत करेगा।  आज डेयरी और कृिष मȂ सहकािरता से जुड़े 
िकसानȗ मȂ अिधकतर सखं्या मिहलाओं की है।  मिहलाओं के सहकारी सामथ्यर् को बढ़ाने के िलए 
मोदी सरकार ने सहकार से जुड़ी नीितयȗ और योजनाओं को Ģाथिमकता दी है। मोदी सरकार ने 
मिहलाओं मȂ उǏमशीलता बढ़ाने के िलए नंिदनी सहकार योजना शुरू की है, िजससे सहकारी 
सिमितयȗ मȂ मिहलाओं का नेतृत्व बढ़ा है।  एनसीसीटी और वैमनीकॉम जैसी Ģिशक्षण इकाईयȗ ने 
डेयरी, हथकरघा, माइकर्ो केर्िडट, गर्ामीण उǏिमता, मधुमक्खी पालन, औǏोिगक सहकारी 
सिमितयȗ आिद जैसे के्षतर्ȗ को कवर करते हुए कई कौशल िवकास कायर्कर्म आयोिजत िकए हȅ।  
इनमȂ मिहलाएं मुख्य रूप से Ģितभािगता के रूप मȂ अपना पािर्टिसपेशन कर रही हȅ।  वषर् 2020-21 
मȂ  लगभग  40,288  लोगȗ  ने  Ģिशक्षण  िलया,  िजनमȂ  लगभग  10,000 मिहलाएं थीं, 2021-22 मȂ  
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लगभग 62,474 लोगȗ ने Ģिशक्षण िलया, इनमȂ लगभग 15,000 मिहलाएं थीं और 2022-23 मȂ 
लगभग 2,01,507 लोगȗ ने Ģिशक्षण िलया, िजनमȂ लगभग 78,000 मिहलाएं थीं। National 
Cooperative Development Corporation (NCDC) ने मिहला सहकारी सिमितयȗ को लगभग 
5,715 करोड़ रुपए िवतिरत िकए हȅ, िजनसे 1.56 करोड़ से अिधक मिहला शिƪ लाभािन्वत हुई है। 
 उपसभाध्यक्ष महोदया, जन औषिध कȂ दर् आज गरीब व मध्यम वगीर्य पिरवारȗ के ÎवाÎथ्य 
के सुिवधा ǣोत बन रहे हȅ।  आज सहकािरता मंतर्ालय PACS के माध्यम से जन औषिध कȂ दर्ȗ को 
बढ़ावा दे रहा है, िजससे एक तरफ आम नागिरकȗ को बेहद सÎती generic दवाइयȗ का लाभ 
िमल रहा है, वहीं ये PACS भी आिर्थक Ģगित का ǣोत बन रही हȅ। 
 उपसभाध्यक्ष महोदया, सहकािरता को लेकर सिंवधान िनमार्ता भी िकतने गंभीर थे, इस 
बात का अंदाजा आप इसी बात से लगा सकती हȅ िक इसे संिवधान के Fundamental Rights के 
अंतगर्त आिर्टकल 19 मȂ दशार्या गया है। Directive Principles of State Policy के 43बी और 
भारतीय सिंवधान के पाटर् बी मȂ भी इसे िनदȃिशत िकया गया है, क्यȗिक पुरातन समय से ही भारत 
के आिर्थक िवकास का ढाचँा सहकािरता पर िनभर्र रहा है।  इितहास गवाह है िक जब भी देश पर 
कोई आिर्थक सकंट आया, तो इन सहकारी सिमितयȗ ने आगे बढ़ कर देश को उस सकंट से 
उबारने मȂ बेहद महत्वपूणर् भिूमका िनभाई है।  सहकािरता सेक्टर ने िनबर्ल, िनधर्न, गरीब, पीिड़त, 
शोिषत लोगȗ के जीवन मȂ बहुत अहम भिूमका िनभाया है। जो लोग िसÎटम को नहीं समझते, उनके 
िलए एक-दूसरे की मदद करके, एक-दूसरे का हाथ पकड़ कर आगे बढ़ने का नाम ही सहकािरता 
है। सभी जानते हȅ िक अमूल भी इसी आंदोलन से िनकला है।  आज dairy production Ëयापार मȂ 
अमूल ने एक अिमट छाप छोड़ी है। इसी के्षतर् मȂ मदर डेयरी भी महत्वपूणर् भिूमका िनभा रही है।  
खादी को आज भारतीय सहकारी सिमितयȗ ने भारत मȂ ही नहीं, बिÊक िवÌव मȂ भी उच्चतम 
िशखर पर पहँुचा िदया है। आज देश मȂ 8 लाख से अिधक सहकारी सिमितया ँहȅ, जो कृिष, मत्Îय, 
डेयरी सिहत न जाने िकतने के्षतर्ȗ मȂ काम कर रही हȅ। अगर सखं्या के िहसाब से देखȂ, तो आज हम 
िवÌव के सबसे बड़े सहकारी समूहȗ मȂ शािमल हȅ। हर दूसरे घर का कोई न कोई सदÎय िकसी न 
िकसी रूप से सहकािरता से जुड़ा है।   
 उपसभाध्यक्ष महोदया, सहकािरता िसफर्  मुनाफा कमाने का साधन नहीं है, बिÊक 
मानवीयता के िवकास का भी राÎता है। भारतीय सÎंकृित के साथ-साथ यह पािरवािरक व 
सामािजक जीवन के िवकास का भी मूल मंतर् है। यही कारण है िक आज भारत की सहकािरता के्षतर् 
मȂ 60 Ģितशत भागीदारी है।  इसका अंदाजा आप इस बात से लगा सकती हȅ िक कृिष िवतरण मȂ 
29 परसȂट, कृिष केर्िडट मȂ 30 परसȂट, उवर्रक िवतरण मȂ 35 परसȂट, उवर्रक उत्पादन मȂ 25 
परसȂट, चीनी उत्पादन मȂ 35 परसȂट, दुग्ध उत्पादन मȂ 15 परसȂट, गेहँू उत्पादन मȂ 13 परसȂट, 
दलहन मȂ 20 परसȂट, मत्Îय उत्पादन मȂ 21 परसȂट योगदान सहकारी के्षतर् से आता है।  
उपसभाध्यक्ष महोदया, 2019-20 के एक आँकड़े के अनुसार डेयरी सहकािरता ने भारत मȂ लगभग 
4.80 करोड़ लीटर दूध लगभग 1.7 करोड़ सदÎयȗ से इकƻा िकया है।  इससे ही आप अंदाजा 
लगा सकती हȅ िक सहकािरता िकतने लोगȗ को Ģभािवत कर रही है।  इस सबके बावजूद, यपूीए 
सरकार ने इस के्षतर् की हमेशा अनदेखी की, िजसके कारण Îटȅडडर् मानकȗ, कौशल गुणवǄा और 
professionalism की कमी से यह के्षतर् िपछड़ता गया।  आज सहकारी के्षतर् ...(समय की घंटी)...  
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उपसभाध्यक्ष(Ǜीमती धमर्शीला गुǔा): माननीय सदÎया, please conclude. आपका समय 
समाÃत हुआ।  आपके पास 10 िमनट समय था।  Please conclude.  
 
सुǛी इंदु बाला गोÎवामी: आज सहकारी के्षतर् भारत की ही नहीं, िवÌव की अथर्ËयवÎथा मȂ भी 
महत्वपूणर् भिूमका िनभा रहा है, िजसको ध्यान मȂ रखते हुए आज जमर्नी, केन्या कोलिंबया और 
Îपेन मȂ सहकारी िवÌविवǏालय बने हȅ।  
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): माननीय सदÎया, धन्यवाद।  Please conclude.   
 
सुǛी इंदु बाला गोÎवामी: ितर्भवुन सहकारी िवÌविवǏालय िवधेयक ... 
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): आपका टाइम समाÃत हो गया।  
 
सुǛी इंदु बाला गोÎवामी: मडैम, मेरे पास 15 िमनट का समय है।   
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): आपके 10 िमनट्स ही थे।  ...(Ëयवधान)... 
 
सुǛी इंदु बाला गोÎवामी: िवधेयक, 2025 लाकर, मोदी सरकार ने ... 
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): आपके 10 िमनट्स ही  थे।  ...(Ëयवधान)... इसमȂ 10 
िमनट ही िलखा हुआ है।  ...(Ëयवधान)... धन्यवाद।  माननीय Ǜी जी.सी. चन्दर्शेखर।  आपके 
पास 10 िमनट का समय है। 
 
SHRI G.C. CHANDRASHEKHAR (Karnataka):  Madam, I have 14 minutes.   
 
उपसभाध्यक्ष (Ǜीमती धमर्शीला गुǔा): यहा ँ10 िमनट ही िलखा हुआ है।   
 
Ǜी जी.सी. चन्दर्शेखर:  पाटीर् के टोटल 31 िमनट्स हȅ।  Digvijaya Singhji spoke for 18 
minutes. So, we are left with 14 minutes because he spoke for 18 minutes out of 31 
minutes.  
 
THE VICE-CHAIRPERSON (SHRIMATI DHARMSHILA GUPTA):  Okay. 
 
SHRI G.C. CHANDRASHEKHAR: Thank you, Madam, for having given me the 
opportunity to speak on the “Tribhuvan” Sahkari University Bill, 2025. This  name, 
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Tribhuvan, is inspired by  Tribhuvandas Patel, a great freedom fighter  and key person 
in cooperative movement in India who  founded Kaira District Cooperative Milk 
Producers’ Union, or AMUL. He played a crucial role in mobilizing farmers against 
British monopoly. And also, Prime Minister Jawaharlal Nehru recognized the 
importance of cooperative model and supported its expansion and was committed to 
strengthening cooperative movement.  He inaugurated Amul’s first dairy plant in 1955. 
Cooperative institutions are not just money business, but symbols of regional pride 
and self-reliance. Same like Amul, I am proud to say in my State our Nandini 
Karnataka Milk Federation, KMF, is the second largest dairy cooperative in India.  It 
started with just Rupees four crores in 1975, and today it has reached around 
Rs.27,000/- crores, with 15,210 village-level cooperative diaries, out of that, 4,340 
cooperative dairies run exclusively by women --this is the women empowerment in 
rural area, Madam, -- where approximately 27 lakh farmers supply milk daily.  Around 
one crore litres of milk is procured by the Government by giving around Rs.1,800/- 
crores of subsidy annually. Madam, why I mentioned ‘Nandini’ here, is because 
during the North East Cooperative Dairy Conclave in Guwahati, our Home Minister 
stated that five multi-city dairy cooperatives would be merged with Amul by 
advocating  ‘One Nation, One Society’ to favour Amul. This is against the federal  
cooperative system of the country. A decision like this should not be encouraged.  As 
much as AMUL is important to Gujarat, in the similar way, ‘Nandini’ is a pride of our 7 
crores Kannadigas.  At any cost, at any moment, we will not allow to merge ‘Nandini’ 
with any other society. For your kind information, Karnataka was the first State in the 
country to start the Agricultural Credit Cooperative Society in 1905 in a very small 
village called Kanaginahal of Gadag district under the leadership of Shri 
Siddanagouda Sanna Ramanagouda Patil who is recognized as the Father of 
Cooperative Movement in Karnataka. Madam, on this occasion, we have to 
remember the contribution of Dr. Verghese Kurien known as the Father of White 
Revolution.  His contribution is remarkable.  

Madam, now, I would like to mention some of my observations on the Bill. The 
Central Government will decide key positions like Vice Chancellor and Executive 
Board members. This could lead to political interference and reduce the University’s 
independence. The Bill says, IRMA will remain independent, but in reality it will have 
to follow Central Government rules, which could limit its decision-making power. 
Madam, already the proposed changes to the University Grants Commission, UGC 
regulations affect the appointment process for University faculty and Vice-
Chancellors. The new rules give Governors the exclusive power to appoint VCs, 
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replacing the current system where States form search committees. This takes away 
power from the elected State Governments and affects University’s governance. We 
have already seen problems in States like Tamil Nadu, Kerala, and West Bengal.  
Madam, not only these States, in all over the country, the Governors are interfering in 
the University matters and appointing VCs and Registrars. It should not happen, 
Madam. These new rules lower the academic experience required for the VCs, 
allowing non-academic individuals to take leadership roles.  A VC should be the 
academic leader, not a bureaucrat.   
 This will increase political interference. ‘Education’ is in the Concurrent List. So 
why should the institutions developed with State-funding and effort be controlled by 
the Centre? The University is being set up in Gujarat, while the States like 
Maharashtra, Kerala, Karnataka and Tamil Nadu, with strong cooperative sectors, are 
being ignored. The Bill does not guarantee opportunities for women, young people or 
tribal communities in cooperative education. The Bill does not say whether the 
University will be funded by the Government or private companies, raising concern of 
the financial stability. The Bill plans to merge around 284 cooperative training centres 
into the university. This may create financial stress and disrupt their current progress. 

Madam, one system may not work for all. Different regions and different 
industries like dairy and fisheries have different cooperative needs. A single approach 
may not work everywhere. The Bill says, the university will train 8 lakh people every 
year, but there is no clarity or clear plan how it will be achieved and how they will give 
the jobs for those people. Many universities, especially, in Maharashtra and Kerala, 
already offer cooperative management courses. Instead of creating a new university, 
the Government should improve those existing programmes.  The Bill talks about 
meeting global education standards but does not explain how it will work with 
international institutions or adopt global best practices.  

Madam, ‘cooperative’ is a very big sector. Nearly 8 lakh societies are there in 
India and depositors and dependants are middle class and lower-middle class people 
but run by very big sharks. The scams will rarely come to light. In most of the cases, 
people will not get justice at all. For example, Madam in Karnataka, there are nearly 
42,551 cooperative societies, out of which 25,035, nearly, 58.86 per cent are under 
profit and 14,498, nearly, 34.7 per cent are under loss. Madam, just to be more 
precise, I will give one example. In one Assembly Constituency in Karnataka, 
Bengaluru, known as Basavanagudi, there are five cooperative banks, namely, Guru 
Raghavendra Cooperative Bank, Vasista Cooperative Bank, Souharda Cooperative 
Bank, Nagarathna Cooperative Bank and Guru Sarva Bahuma Cooperative Bank. All 
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these five bank scams affected two lakh innocent depositor-families. Ninety per cent 
of the people deposited their retirement fund meant for their livelihood and healthcare. 
Due to this distress, many depositors lost their lives. Even though the State 
Government has given the cases to CBI, but CBI is not taking up the investigation to 
provide justice. Who will hear the cry of these common people, Madam?  

Madam, I will say one thing. From these cooperative banks, most of the 
politicians -- irrespective of the political party, I am telling you -- and their relatives 
have taken the loan. It is not a small loan.  It is of Rs. 100 crores-Rs. 150 crores.  After 
10-15 years, they have not paid even the interest. All this has accumulated, and they 
have also not paid back this money. Madam, now those people who have deposited, 
whether they are getting full money or not but, at least, these people who cheated the 
bank, who cheated those people, they have to be punished. I will urge the 
Government, through you, that it has to take necessary action against them.  
Madam, one part of the cooperative sector is suffering due to malfunction of the 
system.  

Lastly, I quote, “Sahkar Se Samruddhi”. I am telling you that this name is really 
very beautiful. For all the captions for the programmes’ names, the BJP gives very 
fancy names, and they also market it very well.  Whether these programmes will reach 
the people or not, but the names will become very famous. As you know, Madam, 
most of the programmes are not new programmes. It was there earlier also. They 
renamed, rebranded them. For example, ‘National Manufacturing Policy’ in 2011 
became ‘Make in India’ in 2014; ‘National e-Governance Plan’ became ‘Digital India’ 
in 2015. ‘Rastriya Swasthya Bima Yojana’ in 2008 became ‘Ayushman Bharat’ in 2018. 
‘Nirmal Bharat Abhiyan’ in 2012 became ‘Swachh Bharat Abhiyan’ in 2014. ‘Rajiv 
Awas Yojana’ in 2009 became ‘Pradhan Mantri Awas Yojana’ in 2015.  
 This Central Government gives only Rs.2 lakh to the State Government. The 
State Government gives Rs.5 lakh to each house. But, the State Government does 
not take the credit. The Central Government, by just giving Rs.2 lakh, is taking credit 
like anything.  The State Government is giving Rs.5 lakh, but the Central Government 
is only giving Rs.2 lakh. On that, they are charging 18 per cent GST. Totally, they will 
collect 18 per cent on Rs.7 lakh which comes to around Rs.1,26,000 back.  Thus, the 
Central Government’s contribution will be only Rs.75 thousand.  
 

[THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA) in the Chair.] 
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But they are taking the credit like anything. This is the position how the BJP is taking 
the credit. The National Girl Child Day Programme has become Beti Bachao, Beti 
Padhao. They have just got the name changed. The situation has not got changed. 
From 2014 to 2022, approximately 2,99,520 rape cases were reported across India, as 
per the NCRB data. For the programme between 2014-15 to 2019-20, Rs.448 crores 
were allocated. In this, nearly 78.91 per cent just went for publicity purpose. Just 
imagine how they are spending money for publicity! िसफर्  नाम बदलने से क्या होगा? 
असली काम है, the programme has to reach the people, then only it will happen. This 
University should be useful to people; it should not for publicity sake. Protect the 
autonomy of the University, uphold federalism and respect the needs and aspirations 
of States because States and the Centre have to work hand in hand. The Centre 
should not take away the power from States; it is not correct. Since we are living in a 
federal system, the Centre has to support the State Government. Thank you very 
much. 
 
SHRI MOHAMMED NADIMUL HAQUE (West Bengal): Sir, I rise today on behalf of 
the All India Trinamool Congress, to share my observations on the Tribhuvan Sahakari 
University Bill, 2025. This Bill, much like many of the Government's recent initiatives, 
is long on grand promises, but short on real solutions.  We are being told that this 
University will revolutionise cooperative education and create employment.  But, in 
reality, it does neither. Instead, it is yet another attempt by this Government to 
centralise power, divert resources from real priorities and mislead people with hollow 
assurances. Institute of Rural Management Anand, IRMA’s, administrative and 
academic autonomy will be subjected to frameworks specified by the Union 
Government. The Bill's provisions might erode the work of the cooperative 
movement, which strives on decentralised and self-governing principles. If IRMA’s 
autonomy can be overridden, it sets a precedent for other autonomous institutions to 
be similarly absorbed into centralised frameworks. The spirit of cooperatives has 
always been one of local autonomy and community-driven decision-making.  
Cooperatives thrive when farmers, small traders and local stakeholders are in control. 
But, time and again, this Government has shown its deep distrust of decentralised 
governance. From GST regime to the amendments to the cooperative banking laws 
and now with this Bill, the pattern is clear. The BJP Government wants to bring 
everything under the control of the Union, leaving no room for States or local bodies 
to make decisions. This Bill is yet another example of how cooperative federalism is 
being steadily dismantled and replaced with a command-and-control approach that 
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weakens the very institutions it claims to support. This Bill is one which was rushed 
through without sufficient consultation with key stakeholders. Moreover, what have 
you done on education? One out of three sanctioned Ekalavya schools is not 
functional. Funds for States like West Bengal are stopped because we do not accept 
the name PM-SHRI. In 2023, the Union Government was supposed to give Rs.1,750 
crores to West Bengal under the Samagra Shiksha Mission. However, only Rs.310 
crores have been released so far. The Union's expenditure on education has been 
0.37 per cent of GDP. So, what is the use of setting a 6 per cent target in the New 
Education Policy? Over 5,000 teaching posts in the Central Universities are vacant.  
On the other hand, in Bengal, 47 lakh youth have received industry-orientated skill 
training under Utkarsh Bangla.  
 Ten lakh youths have been absorbed by the industry. One crore girl students 
have benefited from Kanyashree scheme. In 13 years, we have established 30 new 
universities and 24 new Government MBBS medical colleges. Four crore students 
have benefited under Aikyashree and one crore students have benefited under 
Shikshashree scholarships. Eighty thousand credit cards under the Student Credit 
Card Scheme and Rs.2,800 crore worth bank loans have been sanctioned. Our Party 
has always believed in strengthening co-operative institutions, while ensuring that 
their autonomy and regional character remain intact. If the Government is truly 
committed to establishing an independent institution that is free from political and 
bureaucratic interference, which is accountable to stakeholders rather than to the 
Union Government and genuinely focused on empowering co-operatives rather than 
controlling them, we are open to supporting this initiative. But, if this Bill is merely a 
tool to bring co-operatives under the centralised control, then we cannot and will not 
support it. The Government must make its stance clear whether it wants a university 
for the co-operatives or a university to control the co-operatives. That is my question.   
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA):   The next speaker is 
Shri R. Girirajan.  
 
SHRI R. GIRIRAJAN (Tamil Nadu):  Sir, before I start, I would like to put on record in 
this august House the humongous contribution made by our leader Dr. Kalaignar in 
the field of co-operative federal system in this country. No other leader in this country 
has done so much for the establishment and development of co-operative system to 
boost the life and nature of poor people in the country.    
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 The title of the Bill should have been in English. Why to impose Hindi or 
Sanskrit unnecessarily even in naming of the Bill? The kind of Hindi imposition is not 
at all good for the country like India where unity in diversity is the backbone of the 
democratic nation.  Do not break the backbone of our democracy.   
 The "Tribhuvan" Sahkari University Bill, 2025, is aimed to enhance the co-
operative education, training, research, policy and development. This Bill sets the 
foundation for knowledge-driven globally competitive co-operative sector. At this 
juncture, I would like to say something regarding the UGC. The UGC is unnecessarily 
interfering with the functioning of the State Universities, including unnecessarily 
nominating persons to the Selection Committee for selecting Vice-Chancellors of 
State Universities.  The UGC has no power to interfere with the State Universities  
...(Interruptions)... 
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA):   You can respond 
when your turn comes.  
 
SHRI R. GIRIRAJAN:  The co-operatives are the foundation of national development.  
The co-operatives are also the foundation of local self-government organisations. 
...(Interruptions)... 
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA):   Allow him to speak.  
Later, you can raise your issue.  
 
SHRI R. GIRIRAJAN: As regards the foundation of national development of co-
operative democracy, I can proudly say that the first co-operative society in the 
country was started in 1904 in a village called Thirur in the present Thiruvallur District 
of Tamil Nadu.  I request that one more University should be set up in Tamil Nadu at 
Thirur where the first co-operative society was started in this country. The poor 
cannot do anything for their benefit on their own. They can succeed only if they make 
joint efforts. So, we emphasise the need for co-operatives.  

There is a saying in Tamil, & “Only if people gather together and pull a chariot, 
the chariot will move.” Today, the co-operative systems are operating in all sectors 
and farmers, dairy farmers, weavers, manufacturers, goat breeders, sugarcane 

                                                            
& English translation of the original speech delivered in Tamil. 
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growers, housing, village workers, fishermen and women, all sectors are forming their 
own co-operatives to protect their interests.   

 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA):  Hon. Member, kindly 
try to conclude.  
 
SHRI R. GIRIRAJAN:  The co-operative movement played an important role in mixed 
economy… …(time-bell rings)… I will take only one minute. Nearly 30,000 co-operative 
societies are functioning effectively in Tamil Nadu. The economy will be maintained 
and the democracy will be maintained if co-operatives thrive in this country. This 
movement should function according to the wishes of their members without political 
interference. Co-operative federal system is the fundamental principle of our 
Constitution. Our hon. Chief Minister, Thalapathy M.K. Stalin, has reiterated that if 
there is any disturbance to co-operative federalism, the Government and the people 
of Tamil Nadu will stand in front to oppose such move and save co-operative 
federalism in the country. Thank you, Sir.  
 
DR. M. THAMBIDURAI:  Sir, I have a point of order.  
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): Under which rule?  
 
DR. M. THAMBIDURAI: Sir, give me one minute...  
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): Your point of order is 
under which rule? …(Interruptions)… 
 
DR. M. THAMBIDURAI: Sir, I want to say something... 
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): Hon. Member, kindly 
mention the rule first. …(Interruptions)…  Mention the rule under which you want to 
raise the point of order. …(Interruptions)… 
 
DR. M. THAMBIDURAI: * 

                                                            
* Not recorded. 
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THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): No, no.  It is not 
going on record.  …(Interruptions)…Nothing is going on record.   …(Interruptions)… 
You are not mentioning the rule under which you want to speak. …(Interruptions)… 
Nothing will go on record. Now, I would like to request hon. Member, Dr. Vikramjit 
Singh Sahney to speak on this Bill.  
 
SHRI VIKRAMJIT SINGH SAHNEY (Punjab): Mr. Vice-Chairman, Sir, today, I rise to 
discuss the transformative power of cooperative movements, especially in the context 
of “सहकार से समृिǉ”I In a land where Gandhiji’s methods found home, the   
cooperative   sector has been not only the backbone of rural empowerment but has 
proven to be sustainable model for economic and social upliftment in our country.  
सर, हमȂ देखना होगा िक cooperative movements, िजसका आधार सहकार से समृिǉ तक है।  
यह सहकिरता से हमारे गरीब िकसानȗ की, हाउिंसग कोऑपरेिटव की, गरीब लोगȗ का 
cooperative banks मȂ पैसा जमा हुआ, उससे िकतनी समृिǉ आई। What is cooperative? 
Cooperative is where individuals इकƻे होकर अपने िरसोसȃज़ को पूल करके िरÎक शेयर 
करते हȅ और collective strength से सबको बेिनिफट होता है। This ethos is evident across 
India where cooperatives have played a pivotal role in empowering farmers thereby 
boosting rural economy. India’s cooperative movement is not merely an economic 
initiative; it is tied to social empowerment. हमारे देश मȂ कई सेक्टसर् मȂ cooperatives हȅ, 
िजनके बारे मȂ आज हम िडÎकस कर रहे हȅ -  dairy farming, milk, agriculture cooperatives, 
housing cooperatives, cooperative banks in finance sector, textiles and rural credit 
are our primary rural societies. Cooperatives continue to face several challenges. Sir, 
generally, in cooperatives, we see lack of professional management, internal conflicts 
amongst Members coming from various backgrounds and very weak leadership.  
There is also an issue of transparency because these cooperatives do not come 
under the purview of institutions like Comptroller and Auditor General (CAG) or CVC.  
The issue of governance of our cooperatives is a big concern.   

Sir, you will be surprised to note that while the age limit for a normal 
Government servant is 58 or 60 years, some of the CEOs of cooperatives can 
continue well into their 80s, highlighting a significant gap in governance. Despite the 
success stories, sahkari or cooperative movement faces various challenges.   

Now, let us turn to today’s topic, that is, Tribhuvan Sahkari University Bill, 
2025.  Amul, originating in Gujarat’s Anand, stands as a beacon. ितर्भवुन दास पटेल जी 
ने, सरदार पटेल जी की गाइडेन्स मȂ इसकी नींव रखी, लेिकन आज हम अपने कतर्Ëयȗ का 
उÊलघंन करȂगे, अगर डॉ. वगीर्स कुिरयन का नाम नहीं लȂगे, िजन्हȗने 1946 मȂ अमूल Ĥȅड को 
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आणदं मȂ Îथािपत िकया, िजसमȂ आज 36 लाख farmers member हȅ।                       
मȅ समझता हंू िक यह दुिनया का सबसे बड़ा कोऑपरेिटव है। इसका 60 हज़ार करोड़ रुपये तक 
का रेवेन्य ू है। The Bill proposes establishment of ‘Tribhuvan’ Sahakari University. मȅ 
समझता हंू िक ऐसी यिूनविर्सटीज़, हमारी agrarian States, िजनमȂ पजंाब है, हिरयाणा है, यपूी 
है, वहा ँ पर ऐसे campus बनने चािहए, ऐसी cooperative universities बननी चािहए, तािक 
हमारी dairy farming, हमारे िकसान भाइयȗ, हमारी primary agriculture societies को मदद 
िमले।  

महोदय, मȅ तो यहा ँतक कहंूगा िक cluster farming मȂ बड़े cooperatives के साथ हमȂ 
छोटे cooperatives, पाचँ-सात गावँȗ को इकƻा करके, उनका एक  cooperative cluster बनाया 
जाए, जहा ँपर िकसान खुद ही अपने perishable goods की storage करे। िकसान दाल, सरसȗ 
का तेल, आटे की चक्की, सभी कुछ, जो value addition है, उनको वहा ँपर cooperatives मȂ 
करे, तािक उसको अपनी फसल का सही दाम िमल सके।  

महोदय, हम जो िकसान की इन्कम डबल करना चाहते हȅ, वह तभी सभंव होगी, जब 
िकसान value added cooperatives की तरह अपनी फसल को न बेचे, बिÊक वहीं पर value 
addition करे।  

महोदय, एक Ãवाइंट यह है िक agriculture credit societies बहुत कम हȅ।हमारे देश मȂ 
इनकी सखं्या िसफर्  12,000 है, जबिक हमारा लÑय 2 लाख तक करने का है। यह कब और कैसे 
पूरा होगा - यह मȅ गृह मंतर्ी जी, जो कोऑपरेिटव िमिनÎटर भी हȅ, उनसे जानना चाहंूगा।  

महोदय, यह बहुत अच्छी बात है िक इसका एक सेपरेट िडपाटर्मȂट बना िदया गया है, 
इसिलए हमȂ one-district one-product one-cluster - महात्मा गाधँी जी का जो Îवराज का 
सपना था, हमȂ उसको पूरा करना होगा, तािक हमारे देश मȂ one-district one-product one-
cluster का cooperative बने। हम इसकी उÇमीद करते हȅ, लेिकन इसको िसफर्  गुजरात मȂ बनाने 
से काम नहीं चलेगा, बिÊक agrarian States मȂ इसकी शाखाएं और इस university के campus 
भी होने चािहए, तािक यह सहकारी मूवमȂट घर-घर मȂ फैलाया जा सके और सहकािरता मȂ 
accountability एव ं transparency लाई जा सके। उपसभाध्यक्ष महोदय, आपका बहुत-बहुत 
धन्यवाद।  

 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): Thank you. Now, 
hon. Member, Sivadasan ji.   
 
DR. V. SIVADASAN (Kerala): Sir, the headquarters of the proposed University is 
suggested at Gujarat.  The noted personality in the cooperative sector, Dr. Verghese 
Kurien, had also given immense contribution to the cooperative sector and to the 
nation, especially in Gujarat. But, he has been neglected by this Government.  Sir, 
Dr. Kurien is known as the ‘Father of White Revolution’ in India. He was felicitated 
with various awards, including the World Food Prize in 1989. He has contributed 
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immensely to the cooperative sector and the IRMA. Still the Government completely 
sidelined him. It is shocking. I suggest the name of this University should be 
Tribhuvan-Kurien University. The cooperative sector of Kerala is an example of the 
success of democratic and decentralized cooperative network. The local autonomy is 
the key feature of cooperative movement.  It is the strength of the cooperative sector 
and cooperative activities.   

Sir, cooperatives function best when they are free to operate. A centralized 
University under this model will become a tool of political control of the Union 
Government. The Union Government is trying to destroy the cooperative movement 
where it is in the right path in letter and spirit. I am representing here the State of 
Kerala. Kerala’s cooperative banks serve as the backbone of rural economy, 
providing financial support to the farmers, small traders and self-help groups. The 
Union Government is attacking them and the Right Wing is spreading the negative 
propaganda against our cooperative sector banks. They want to make way for private 
and corporate banking dominance which will benefit large financial institutions over 
small scale borrowers. The BJP-led Union Government has been pushing for the 
greater RBI control over our cooperative banks. They are reducing the powers of the 
State Government which violates the federal structure and the State’s managing in 
managing the cooperative sector.  
 Cooperative sector is in the State List. But the Union Government is trying to 
grab the power of States. That is why they are intervening in this sector with wrong 
intention. In India, Kerala is one of the largest centres of cooperatives according to 
investment and diversity of activities. In cooperative sector, we have banks; we have 
dairy production units; we have hospitals; and we have transportation facilities. It is 
also involved in electricity generation. The network of cooperative banks in Kerala is 
an example of robust and popular banking network which is accessible to people.  
The protection and assistance of the Union Government is very necessary for the 
advancement of cooperative sector. The self-help attitude and togetherness of the 
people constitute the strength of cooperative sector. The base of the cooperative 
sector is the strong faith in each other. There is no wonder that those who are 
injecting the politics of venom are trying to destroy the cooperative sector.  …(Time-
bell rings.)…  Only one minute, Sir. The Union Government is trying to destroy the 
strong bond of the local communities and to centralise cooperative sector. In this Bill, 
there is only a nominal representation of the State with only four State or Union 
Territory representatives. This means that the University will be completely controlled 
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by the Union Government. This is against the basic principle of the cooperative 
movement. 
   
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): Hon. Member, try to 
conclude.  
 
DR. V. SIVADASAN:  Sir, give me 30 seconds. The Government should design the 
university in a democratic way.  It should ensure that all the States have meaningful 
representation. The cooperative sector should be free from centralisation. The base, 
autonomy and decentralisation of cooperative sector should be protected. Thank 
you, Sir. 
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA):  Next speaker is hon. 
Member, Shri Babubhai Jesangbhai Desai.   
 
Ǜी बाबूभाई जेसंगभाई देसाई (गुजरात): उपसभाध्यक्ष महोदय, मȅ “ितर्भवुन” सहकारी 
िवÌविवǏालय िवधेयक, 2025 पर बोलने के खड़ा हुआ हंू। माननीय उपसभाध्यक्ष महोदय, 
आदरणीय मंतर्ीगण और सÇमािनत सदन के सदÎयगण, आज मȅ इस महत्वपूणर् “ितर्भवुन” 
सहकारी िवÌविवǏालय िवधेयक, 2025 के समथर्न मȂ खड़ा हुआ हंू, जो हमारी िशक्षा ËयवÎथा को 
एक नई िदशा और नई ऊंचाइयȗ तक ले जाने वाला है। यह िवधेयक केवल िवÌविवǏालय Ģशासन 
मȂ बदलाव नहीं, बिÊक आने वाली पीिढ़यȗ के सुनहरे भिवÍय की नींव है। यह सरकार की 
दूरदिर्शता और िशक्षा के Ģित गहरी Ģितबǉता है।   

माननीय उपसभाध्यक्ष महोदय, मȅ माननीय Ģधान मंतर्ी जी का आभार Ëयƪ करता हंू िक 
माननीय Ģधान मंतर्ी के िदल मȂ 140 करोड़ जनता का ददर् है।  इसीिलए माननीय Ģधान मंतर्ी जी ने 
युवा, नारी, गरीब और िकसान - ये चार भारत के ÎतÇभ रखे हȅ। यह िबल इन चारȗ ÎतÇभȗ को 
फायदा पहंुचाने वाला है।  महोदय, िशक्षा समृिǉ का मूल आधार है। िशक्षा केवल ज्ञान ĢाÃत करने 
का माध्यम नहीं है, बिÊक राÍटर् िनमार्ण और आिर्थक िवकास का आधार भी है। कोई भी देश तब 
तक सशƪ नहीं बन सकता है, जब तक उसकी युवा शिƪ िशिक्षत, सशƪ और आत्मिनभर्र न हो।  
इसी सोच के साथ हमारी सरकार ने “ितर्भवुन” सहकारी िवÌविवǏालय िवधेयक, 2025 को ĢÎतुत 
िकया है, िजससे यह िवÌविवǏालय आधुिनक, नवाचार आधािरत और वैिÌवक Îतर पर ĢितÎपधीर् 
बन सके। माननीय उपसभाध्यक्ष महोदय, मȅ माननीय सहकािरता मंतर्ी का बहुत-बहुत आभार 
मानता हंू िक यह िवÌविवǏालय हमारे गुजरात मȂ आणदं मȂ आ रहा है, इसीिलए सारे गुजरात की 
ओर से हम सहकािरता मंतर्ी का बहुत-बहुत धन्यवाद करते हȅ।   

माननीय उपसभाध्यक्ष महोदय, गुजरात मॉडल से Ģेरणा उच्च िशक्षा की िदशा मȂ एक 
कर्ािंत है। गुजरात जो आज िवकास, नवाचार और आत्मिनभर्रता का Ģतीक है, उसने िशक्षा के के्षतर् 
मȂ भी कई ऐितहािसक सुधार िकए हȅ। गुजरात सरकार ने िǎÎतरीय िवÌविवǏालयȗ, Îटाटर्अप 

[ 01 April, 2025 ] 129



 

 

कÊचर और उǏोग आधािरत िशक्षा Ģणाली को बढ़ावा देकर अपने युवाओं को रोजगार योग्य और 
नवाचार के िलए Ģेिरत िकया है।   
 इसी मॉडल से Ģेरणा लेकर ितर्भवुन सहकारी िवÌविवǏालय िवधेयक, 2025 को लाया 
गया है, िजससे यह सÎंथान देश और िवदेश के छातर्ȗ के िलए एक Ģमुख शैक्षिणक कȂ दर् बन सके।  
माननीय उपसभाध्यक्ष महोदय, यह िवधेयक ितर्भवुन सहकारी िवÌविवǏालय को शैक्षिणक और 
Ģशासिनक ÎवायǄता Ģदान करेगा, िजससे यह अपने िनणर्य लेने मȂ अिधक सक्षम होगा। नई 
िनगरानी Ģणाली मȂ पारदिर्शता और जवाबदेही सुिनिÌचत की जाएगी, तािक िवÌविवǏालय मȂ 
अिनयिमतता को रोका जा सके।   
 माननीय उपसभाध्यक्ष महोदय, हमारे गुजरात मȂ इस सहकािरता मॉडल के कारण गुजरात 
को एक मॉडल बोला जाता है। हमारे गुजरात मȂ बनासकाठंा मȂ बनास डेयरी है, साबरकाठंा मȂ 
साबर डेयरी है, पचंमहल मȂ पचंामृत डेयरी है, आणदं मȂ अमूल डेयरी है और सूरत मȂ सुमुल डेयरी 
है। देश मȂ ऐसी अनेक cooperatives मȂ चलने वाली हमारी सहकारी डेयिरया ँहȅ। हमारी सहकारी 
डेयिरया ँ गुजरात की सबसे बड़ी दूध उत्पादक हȅ। ये सहकारी डेयिरया ँ दूध मंडिलयȗ और 
सहकारी मंडिलयȗ के माध्यम से, िकसानȗ को जो तकलीफ होती है, उसमȂ वे finance grant भी 
करती हȅ और िकसानȗ को बचा लेती हȅ।  जो दूध मंडिलया ँहȅ, व े farmers को पशुपालन के िलए 
गाय और भȅस जैसे दूध वाले पशु खरीदने के िलए भी पैसा देती हȅ।   
 माननीय उपसभाध्यक्ष महोदय, िशक्षा की गुणवǄा के सुधार मȂ तकनीकी िशक्षा, digital 
learning और कौशल िवकास को Ģाथिमकता दी जाएगी, तािक छातर् वैिÌवक Îतर पर ĢितÎपधीर् 
बन सकȂ ।  नवाचार और अनुसधंान को बढ़ावा देने के िलए छातर्ȗ को िवशेष अनुदान मȂ सुिवधा दी 
जाएगी।  िवǄीय िÎथरता और वैिÌवक सहयोग के माध्यम से ितर्भवुन सहकारी िवÌविवǏालय को 
अंतरार्Íटर्ीय िवÌविवǏालयȗ और उǏोग जगत के साथ जोड़ने के िलए िवशेष योजनाएँ बनाई 
जाएँगी।  िनजी के्षतर् की भागीदारी को Ģोत्सािहत िकया जाएगा, िजससे िवÌविवǏालय आत्मिनभर्र 
बन सके और िशक्षा का Îतर ऊँचा हो।  छातर्ȗ और िशक्षकȗ के िलए, Ëयापक सुधार के िलए छातर्ȗ 
को अंतरार्Íटर्ीय छातर्वृिǄ, अनुसधंान अनुदान और Îटाटर्अप Ģोत्साहन देने के िलए योजनाएँ बनाई 
गई हȅ। योग्यता आधािरत भतीर् Ģणाली लागू होगी, िजससे केवल सवर्ǛेÍठ िशक्षक ही छातर्ȗ को 
िशिक्षत कर सके।   
 माननीय उपसभाध्यक्ष महोदय, नया भारत और नेपाल की िदशा मȂ यह एक ऐितहािसक 
कदम है। ितर्भवुन सहकारी िवÌविवǏालय केवल एक शैक्षिणक सÎंथान नहीं है, बिÊक यह एक 
वैिÌवक िशक्षा कȂ दर् के रूप मȂ पिरवतर्न करने की िदशा मȂ एक बड़ा कदम है। िजस तरह गुजरात मȂ 
िशक्षा और नवाचार मȂ नए मानक Îथािपत िकए गए हȅ, उसी तरह यह िवधेयक नेपाल और भारत 
की िशक्षा ËयवÎथा को एक नई ऊँचाई तक ले जाएगा। माननीय उपसभाध्यक्ष महोदय, सरकार की 
िशक्षा के Ģित Ģितबǉता है। हमारी सरकार का सपना है िक हर छातर् को उच्च गुणवǄा वाली 
िशक्षा िमले, िजससे वह िसफर्  एक िडगर्ीधारी नहीं, बिÊक एक कुशल और आत्मिनभर्र नागिरक बन 
सके। यह िवधेयक िशक्षा के माध्यम से आिर्थक िवकास, रोजगार सजृन और सामािजक 
सशƪीकरण को नई िदशा देगा।   
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 माननीय उपसभाध्यक्ष महोदय, यह केवल एक िवधेयक नहीं, बिÊक हमारी युवा शिƪ के 
उज्ज्वल भिवÍय की नींव है। मȅ सभी माननीय सदÎयȗ से अपील करता हँू िक वे राजनीितक 
मतभेदȗ से ऊपर उठ कर इस ऐितहािसक िवधेयक का समथर्न करȂ।  हमारे Ģधान मंतर्ी जी का सूतर् 
है, आइए, हम 'सबका साथ, सबका िवकास, सबका िवÌवास और सबका Ģयास' के मंतर् के साथ 
िशक्षा को नई ऊँचाई पर ले जाएँ।  
 माननीय उपसभाध्यक्ष महोदय, सहकारी के्षतर् मȂ िबखरे हुए शैक्षिणक ढाचँȗ को सबंोिधत 
करने की िदशा मȂ यह एक महत्वपूणर् कदम है। यह मोदी सरकार के Ëयापक दृिÍटकोण 'सहकार से 
समृिǉ' के अनुरूप है।  इस िदशा मȂ सरकार ने 8 लाख से अिधक सहकारी सÎंथाओं की क्षमता का 
पूणर् उपयोग करने के िलए यपूीए सरकार के कृिष एवं सहकािरता मंतर्ालय से अलग एक Îवतंतर् 
सहकािरता मंतर्ालय का गठन िकया। इस के्षतर् मȂ िकए जा रहे Ģयासȗ को सुिनिÌचत और 
सुËयविÎथत करने के िलए मोदी सरकार ने ितर्भवुन सहकारी िवÌविवǏालय िवधेयक, 2025 
ĢÎतािवत िकया है, िजससे गर्ामीण Ģबधंन सÎंथान, आणदं (IRMA) को एक िवÌविवǏालय का 
दजार् देने का Ģयास िकया गया है, तािक सहकारी के्षतर् मȂ इसकी महत्वपूणर् भिूमका को मान्यता दी 
जाए।                                                                          
 माननीय उपसभाध्यक्ष महोदय, यह पहल तकनीकी और Ģबधं िशक्षा को सशƪ बनाने के 
िलए, अनुसधंान एव ंिवकास को Ģोत्सािहत करने के िलए, वैिÌवक मानकȗ को पूरा करने के िलए, 
भाजपा नीत एनडीए सरकार के दृिÍटकोण के अनुरूप है। आत्मिनभर्र सहकारी सिमितयȗ के िलए 
दृिÍटकोण, Ģधान मंतर्ी नरेन्दर् मोदी जी का अन्त्योदय का दृिÍटकोण, सहकारी सÎंथाओं मȂ 
आत्मिनभर्रता को रेखािंकत करता है, िजससे उन्हȂ भारत के आिर्थक पिरĢेÑय मȂ केन्दर्ीय भिूमका 
दी जा सके।  
 माननीय उपसभाध्यक्ष महोदय, पूवर्वतीर् यपूीए सरकार के दौरान, िवत वषर् 2013-14 मȂ 
सहकारी सÎंथाओं के िलए बजट आवंटन मातर् 122 करोड़ रुपये था, िजसके कारण गर्ामीण 
कारीगरȗ के िलए आवÌयक कायर्कर्मȗ को पयार्Ãत िवǄीय सहायता नहीं िमल सकी और महाराÍटर् 
मȂ 101 सहकारी चीनी िमलȂ बदं हो गईं।  इसके िवपरीत, मोदी सरकार ने 2021 मȂ एक Îवतंतर् 
सहकािरता मंतर्ालय की Îथापना की और इस के्षतर् के िलए बजट को बढ़ाकर 1,183 करोड़ रुपये 
कर िदया, जो यपूीए सरकार के कायर्काल के आवंटन का 9.7 गुना है। 

माननीय उपसभाध्यक्ष महोदय, डेयरी सहकार योजना के अंतगर्त, डेयरी सहकारी 
सिमितयȗ और िकसान उत्पादक सगंठनȗ (FPOs) के आधुिनकीकरण और क्षमता िनमार्ण के िलए 
5,000 करोड़ रुपये का Ģावधान िकया गया है, जो यपूीए सरकार ǎारा राÍटर्ीय डेयरी योजना मȂ 
आवंिटत रािश का दोगुना है।  यह महत्वाकाकं्षी िवधेयक सरकार के इस सहकारी ढाचें को मजबतू 
कर हािशए पर मौजूद समुदायȗ को सशƪ बनाने की Ģितबǉता को दशार्ता है। 

माननीय उपसभाध्यक्ष महोदय, मोदी सरकार ǎारा 'आत्मिनभर्र भारत' बनाने के िलए 
िविशÍट िशक्षा को मजबतू करने और मुख्य के्षतर्ȗ के िलए िविशÍट िवÌविवǏालयȗ की Îथापना 
करने से भारत के उच्च िशक्षा के पिरपेÑय का सिकर्य रूप से पिरवतर्न हो रहा है। महोदय, ितर्भवुन 
सहकारी िवÌविवǏालय, िजसे IRMA के रूप मȂ िवकिसत िकया जाएगा, सहकारी के्षतर् की िशक्षा 
पर कȂ िदर्त होगा और सहकार से समृिǉ के दृिÍटकोण को सुदृढ़ करेगा। ठीक इसी Ģकार, जैसे 
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IRMA लबें समय से 'अमूल' जैसी भारत की Ģमुख सहकारी सÎंथा को Ģितभा मȂ सहायता Ģदान 
करता है। इसी तरह गित शिƪ िवÌविवǏालय, पिरवहन और लॉिजिÎटक के के्षतर् मȂ िवशेषज्ञता 
को बढ़ावा दे रहा है, जबिक राÍटर्ीय रक्षा िवÌविवǏालय आंतिरक सुरक्षा और पोिलिंसग अध्ययन 
को सशƪ बना रहा है। लǈाख मȂ िÎथत िंसधु कȂ दर्ीय िवÌविवǏालय जलवायु िवज्ञान, ऊजार् और 
लोकनीित मȂ अनुसधंान को आगे बढ़ा रहा है, जो इस के्षतर् की िविशÍट भौगोिलक चुनौितयȗ का 
समाधान करने मȂ सहायक है। 

माननीय उपसभाध्यक्ष महोदय, यह सÎंथान केवल एक शैक्षिणक कȂ दर् ही नहीं है, बिÊक 
रोजगार सजृन का भी एक Ģमुख ǣोत है, जो छातर्ȗ को िविशÍट कौशल Ģदान कर, उन्हȂ भारत के 
आिर्थक और रणनीितक के्षतर्ȗ मȂ सीधे योगदान के िलए तैयार कर रहा है, िजससे उच्च गुणवǄा 
वाले रोजगार के अवसर और के्षतर्ीय िवकास सुिनिÌचत हो रहा है।  

माननीय उपसभाध्यक्ष महोदय, सहकार को बढ़ावा देने के िलए सिकर्य नीितगत कायर्वान 
मोदी सरकार ने हमेशा िवधायी और नीितगत कायर्वाही आधािरत शासन का समथर्न िकया है।  
सरकार की यह दूरदृिÍट सहकारी के्षतर् मȂ भी पिरलिक्षत होती है। महोदय, मोदी सरकार ने वषर् 
2023 मȂ बहु-राज्यीय सहकारी सिमित अिधिनयम, 2002 मȂ सशंोधन ĢÎतुत िकया था, िजसका 
उǈेÌय सहकारी सÎंथाओं मȂ Ģशासन को सशƪ बनाना, पारदिर्शता बढ़ाना, जवाबदेही सुिनिÌचत 
करना और चुनावी Ģिकर्याओं मȂ सुधार लाना था। माननीय उपसभाध्यक्ष महोदय, मोदी सरकार ने 
वतर्मान िवधेयक के माध्यम से देश मȂ सहकारी आंदोलन के सÎंथाओं को एक नेटवकर्  के माध्यम से 
मजबतू करने का Ģयास िकया है। ĢÎतािवत सहकारी िवÌविवǏालय की Îथापना के साथ, 
सहकारी के्षतर् मȂ कुशल कायर्बल की िनरंतर आपूिर्त सुिनिÌचत होगी। 
 माननीय उपसभाध्यक्ष महोदय, क्षमता िनमार्ण पर इस िवशेष ध्यान से न केवल तकनीकी 
दक्षता मȂ वृिǉ होगी, बिÊक यह हािशए पर मौजूद वगș को सशƪ बनाते हुए उन्हȂ सहकारी शासन 
मȂ अिधक भागीदारी का अवसर Ģदान करेगा। मȅ मानव ससंाधन मȂ िनवेश के माध्यम से सहकारी 
सिमितयȗ की क्षमता के सबंधं मȂ बताना चाहता हँू िक िवǄ वषर् 2024-25 के कȂ दर्ीय बजट मȂ भारत 
की जनसािंख्यकीय सपंदा का लाभ उठाने और अमृत पीढ़ी को सक्षम बना कर िवकिसत भारत, 
2047 की मजबतू नींव रखने पर िवशेष बल िदया है। यह सुिनिÌचत करने के िलए िक सहकारी 
के्षतर् भी अमृत काल के लाभȗ का पूरा लाभ उठा सके, मोदी सरकार राÍटर्ीय सहकारी Ģिशक्षण 
पिरषद (एनसीसीटी) और वैकंुठ मेहता राÍटर्ीय Ģबधंन सÎंथान जैसी पहलȗ पर कायर् कर रही है।  
ये सÎंथान डेयरी Ģबधंन, गर्ामीण उǏिमता और िडिजटल साक्षरता जैसे महत्वपूणर् के्षतर्ȗ को कवर 
करने वाले लिक्षत Ģिशक्षण कायर्कर्मȗ के आयोजन मȂ महत्वपूणर् भिूमका िनभा रहे हȅ।  

माननीय उपसभाध्यक्ष महोदय, 2022-23 मȂ 2,01,000 से अिधक Ëयिƪयȗ को Ģिशिक्षत 
िकया गया, िजसमȂ मिहलाओं की उÊलेखनीय भागीदारी रही। एनसीसीटी ने 2023-24 मȂ 3,619 
Ģिशक्षण कायर्कर्म आयोिजत िकए, जो अपने िनधार्िरत लÑय 1,740 से कहीं अिधक थे। क्षमता 
िनमार्ण के Ģित इस Ģितबǉता से सहकारी के्षतर् मȂ कुशल पेशेवरȗ की सतत आपूिर्त सुिनिÌचत 
होती है। 
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माननीय उपसभाध्यक्ष महोदय, ĢÎतािवत सहकारी िवÌविवǏालय इस Ģयास को और 
अिधक सशƪ बनाएगा, िजससे हािशए पर मौजूद समुदायȗ को सक्षम बना कर सहकारी शासन मȂ 
उनकी भागीदारी को बढ़ावा िमलेगा और एक अिधक समावेशी आिर्थक पिरदृÌय का िनमार्ण होगा।  

माननीय उपसभाध्यक्ष महोदय, 'सबका साथ, सबका िवकास, सबका िवÌवास और सबका 
Ģयास' का मंतर् सहकािरता की रीढ़ के रूप मȂ है।  मोदी सरकार ने सहकारी के्षतर् मȂ हािशए पर 
मौजूद समुदायȗ, िवशेष रूप से अनुसूिचत जाित और अन्य िपछड़ा वगर् (ओबीसी) के समावेश को 
उÊलेखनीय रूप से बढ़ावा िदया है। वंिचत इकाई समूह और वगर् की आिर्थक सहायता योजना 
(VISVAS) समान भागीदारी सुिनिÌचत करने वाली सहकारी सिमितयȗ की Îथापना या िवÎतार 
करने के िलए अनुसूिचत जाित, ओबीसी और सफाई कमर्चािरयȗ जैसे हािशए पर रहने वाले समूह 
को िवǄ सहायता Ģदान करती है। ...(समय की घंटी)...  

 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): You have taken 
enough time. It is time to conclude.  
 
Ǜी बाबूभाई जेसंगभाई देसाई:  माननीय उपसभाध्यक्ष महोदय, मेरा सहकार मंतर्ी से यह िवनती है 
िक मȅ गोपालक समाज से आता हँू...  
 
उपसभाध्यक्ष (Ǜी बीरेन्दर् Ģसाद बैÌय):  आपको काफी समय िमला है, अब आप conclude 
कीिजए।  
 
Ǜी बाबूभाई जेसंगभाई देसाई: चूिँक हमारी गोपालक मंडिलयȗ को मतािधकार से विंचत िकया 
गया है, इसिलए मȅ मंतर्ी जी से यह आगर्ह करता हँू िक उसके बारे मȂ अच्छी तरह से सोचा जाए, 
धन्यवाद।           
        
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): The next speaker is 
hon. Member, Shrimati Sagarika Ghose. 
 
SHRIMATI SAGARIKA GHOSE (West Bengal): Respected Mr. Vice-Chairman, Sir, 
on behalf of All India Trinamool Congress, I rise to speak on the "Tribhuvan" Sahkari 
University Bill, 2025, which seeks to establish the Institute of Rural Management 
Anand (IRMA) as “Tribhuvan” Sahkari University or India’s first national cooperative 
university.The Government has suddenly remembered the enormous contributions 
that IRMA and the cooperative movements have played in Gujarat. But why is the 
Modi Government trying to rewrite history? The recognition of respected Shri 
Tribhuvandas Patel is good. But, in full-page advertisements released by Amul, there 
is one glaring omission. Why is the Government reluctant to honour the giant, who 
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founded IRMA in 1979, built and nurtured IRMA and whose legacy shaped Amul in the 
Milk Revolution in Gujarat in India? I refer here, Sir, to India’s milkman, father of 
India’s White Revolution and founder of IRMA, Dr. Verghese Kurien. Why is Dr. 
Verghese Kurien’s name missing from this university? Why? The reason why this 
Government is not recognizing a pioneering son of India and dedicated servant of the 
people like Dr. Verghese Kurien is because he never became part of the BJP 
ecosystem. Dr. Kurien staunchly believed that if universities have to become 
excellent, they need to be above all, autonomous. In his lifetime, he had been 
outspoken on refusing to let the BJP Government meddle with IRMA.  

6.00 P.M. 

Sir, I ask a question to this Government:  Is the Government finding it difficult to give 
due credit to Dr. Kurien ¥ Is that the reason this Government not honouring Dr. 
Verghese Kurien? ¥ 

THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): Hon. Members... 

SHRIMATI SAGARIKA GHOSE: Yes, Sir.  

THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): It is now 6.00 p.m.  If 
the House agrees, we may sit beyond 6.00 p.m. today till the disposal of 
the"Tribhuvan" Sahkari University Bill, 2025.  Do I have leave of the House to extend 
sitting beyond 6.00 p.m.?   

SOME HON. MEMBERS: Yes, Sir. 

THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA): So, the House will 
continue now.   

SHRIMATI SAGARIKA GHOSE: ¥Of the 54,000 educational institutions run by 
Christians, about 75 per cent of those students are non-Christian. They are Hindus, 
they are Muslims, they are Jains, they are Sikhs. Instead of targeting minorities, when 

¥ Not recorded as directed by the Chair. 
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will we learn to acknowledge their stellar contribution in all walks of our national life?  
Gujarat was Dr. Verghese Kurian's karmabhoomi. He lived all his life in Anand, 
building 17 major institutions, including the NDP or National Dairy Development 
Board.  But, what did the BJP do? ¥How very sad, Sir!  How very sad!  Shri 
Tribhuvandas Patel set up the Kaira District Cooperative Milk Producers' Union.  But, 
who changed the destiny of milk cooperatives?  …(Interruptions)… Who brought all 
milk cooperatives together?  Who helped set up Anand Milk Union Limited (AMUL)?  
It was Verghese Kurien.   
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA):  Kindly authenticate. 
 
SHRIMATI SAGARIKA GHOSE: Sir, Amul ushered in an economic and social 
revolution.  ‘One line, one can, one vote’, said Dr. Kurien.   
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA):  Kindly authenticate. 
 
SHRIMATI SAGARIKA GHOSE:  All milk producers, irrespective of caste and creed, 
stand in one line, pour milk into one can and each would have a vote.  That was the 
egalitarianism. The milk revolution was a revolution in egalitarianism and social 
equality. 
 
THE VICE-CHAIRMAN (SHRI BIRENDRA PRASAD BAISHYA):  Kindly authenticate 
your allegation. 
 
SHRIMATI SAGARIKA GHOSE:   It was Varghese Kurien who resigned from the Indian 
Institute of Management, Ahmadabad because he did not believe that Government 
subsidies should go to training managers who would then work abroad in 
multinational corporations. He founded the concept of the "barefoot manager". He 
created the concept of "rural management". That is how IRMA was born. It is a 
brainchild of Dr. Verghese Kurien. The respected Mr. Tribhuvandas Patel and Dr. 
Kurien enjoyed a father-son relationship. Sir, today Dr. Verghese Kurien’s daughter 
calls Tribhuvandas Patel ‘kaka’. ‘Tribhuvan kaka’, is what she calls him. They had a 
father-son bond.  It was Tribhuvandas Patel who pleaded with Dr. Kurien to stay on in 
Anand and build the Milk Cooperative with new technologies, new machines. History 
                                                            
¥  Not recorded as directed by the Chair. 
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did not start in 2014, Sir. The Cooperative movement was built decades before 
Narendra Modiji became Chief Minister of Gujarat. There is a long line of the great 
Nehruvian nation builders like Dr. Verghese Kurien, Dr. Manmohan Singh that this 
Government cannot bring itself to credit and acknowledge. This Government has an 
antipathy to the great Nehruvian nation builders like Dr. Kurien. But this antipathy and 
hostility to the Nehruvian nation builders must not get the better of good sense. Dr. 
Kurien founded IRMA and, as a proud son of Gujarat, Dr. Verghese Kurien’s name 
must find place in this new University.   
 

(MR. CHAIRMAN in the Chair.) 
 
MR. CHAIRMAN: Your time is over. 
 
SHRIMATI SAGARIKA GHOSE:  Sir, they are trying to rewrite history but those who 
try to rewrite history will never be forgiven by history. History will never forgive those 
who rewrite history. Thank you, Sir.   
 
MR. CHAIRMAN: Thank you.   
 
Ǜी रामचंदर् जांगड़ा (हिरयाणा): सर, मेरा एक Ãवाइंट ऑफ ऑडर्र है। 
 
MR. CHAIRMAN:  Yes. 
 
Ǜी रामचंदर् जांगड़ा: सर, यह िनयम 238क से संबंिधत है।  
 
MR. CHAIRMAN:  Yes, go ahead. 
 
Ǜी रामचंदर् जांगड़ा: सर, माननीय सदÎया ने इस कोऑपरेिटव िबल को minority और majority 
के साथ जोड़ा है िक वगीर्ज़ कुिरयन को इसिलए ignore िकया गया, क्यȗिक वे minority class से 
हȅ। यह सरासर गलत है।  िनयम 238क मȂ कहा गया है, "कोई सदÎय िकसी अन्य सदÎय या लोक 
सभा के िकसी सदÎय के िवरुǉ मानहािनकारक या अपराध मȂ फंसाने वाले Îवरूप का कोई आरोप 
नहीं लगायेगा जब तक िक आरोप लगाने वाने सदÎय ने सभापित और सबंंिधत मंतर्ी को भी इसकी 
पूवर् सूचना न दी हो तािक मंतर्ी उǄर िदये जाने के Ģयोजन के िलए इस िवषय की जाचं कर सके।"  
सभापित जी, इसको delete करना चािहए।  
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MR. CHAIRMAN:  Hon. Members, whether this House can reflect on the conduct of 
persons who are not Members of this House, there is a detailed ruling given by the 
Chair. I will examine it in that perspective. It is on two-fold situations: If there is 
anything which is inculpating the person or incriminating the person, then, the 
mechanism is different; if it is an assertion of a factual situation, then, it is different. 
The matter will be examined. 
 
Ǜी Ģफुƥ पटेल (महाराÍटर्): सभापित महोदय, आज मȅ ितर्भवुन सहकारी यिूनविर्सटी िबल, 2025 
पर चचार् करने के िलए खड़ा हुआ हँू। महोदय, मȅ इस िबल का पूरी तरह से समथर्न करते हुए एक 
जानकारी आपके माध्यम से सदन को देना चाहता हँू और बड़े गवर् के साथ देना चाहता हँू िक 
ितर्भवुनदास पटेल, जो खेड़ा िडिÎटर्क्ट िमÊक Ģोǹूसर कोऑपरेिटव के सÎंथापक रहे, हमारे 
पूवर्ज भी वहीं से आते हȅ, जहा ंसे ितर्भवुनदास जी ने शुरुआत की।  सर, जो आणदं शहर है, मेरी 
पत्नी भी वहीं से आती हȅ। 
 
Ǜी सभापित: आपने यह कह कर बहुत आनंिदत िकया है, क्यȗिक उनके ǎारा आयोिजत एक 
कायर्कर्म मȂ मȅ गया था। She was a towering figure and you were only assisting. मȅ आपके 
इलाके मȂ गया था, वह बड़ा अच्छा कायर्कर्म था। 
 
Ǜी Ģफुƥ पटेल: बड़ी गÇभीर चचार् हो रही थी, कुछ लोग नाराज़ हो रहे थे, तो मȅने सोचा िक ज़रा 
मूड बदलने का काम िकया जाए। हमारे िमतर् जयराम जी भी थोड़ा मुÎकुरा दȂ। 
 
Ǜी सभापित: तो मेरा आपसे अनुरोध है िक आप अक्सर हाउस मȂ रहा करȂ। 
 
Ǜी Ģफुƥ पटेल: तो हाउस हमेशा ĢफुिÊलत रहेगा। सर, एक जानकारी और भी बता देता हँू, 
क्यȗिक बहुत सारे सदÎयȗ ने इस िबल पर चचार् की। अमूल नाम कैसे आया? आणदं िमÊक यिूनयन 
िलिमटेड, इसिलए अमूल उसका शॉटर् फॉमर् है। हम लोग अमूल बटर, अमूल की बात करते हȅ। 
बहुत सारे लोग जानते नहीं हȗगे, इसिलए मȅने सोचा िक पूवर्ज वहा ँसे आए, तो इतनी जानकारी 
तो मेरे पास होनी चािहए और मुझे इसे साझा करने की भी यहा ँकोिशश करनी चािहए। 

सर, यह जो िबल है और जो इंिडयन इंिÎटǷूट ऑफ रूरल मनेैजमȂट, आणदं की बात हो 
रही है। नो डाउट, यह एक बहुत अच्छी सÎंथा है। उस सÎंथा का एक Îवरूप, आज के आधुिनक 
युग मȂ, कोऑपरेिटव सहकािरता के महत्व को और बढ़ाने के िलए है। Ģधान मंतर्ी जी का लÑय है - 
"सहकार से समृिǉ" - यह एक बहुत ही नेक लÑय है, और इसे आगे और भी सशƪ बनाने की 
ज़रूरत है। यह िबल उसी िदशा मȂ एक महत्वपूणर् कदम है। 

यह जो हमारा कोऑपरेिटव के्षतर् है, नो डाउट, हम अमूल की बात करते हȅ। वहा ँसे लाखȗ 
पिरवारȗ के जीवन मȂ उन्नित और पिरवतर्न आया, खासकर मिहलाओं के माध्यम से आया। क्यȗिक 

[ 01 April, 2025 ] 137



 

 

जो दूध का उत्पादन करने वाले हȅ, उनमȂ 99 Ģितशत मिहलाएँ ही इस धंधे से जुड़ी रही हȅ। उन्हȗने 
अपने पिरवार को अिधक आय का एक साधन इस कोऑपरेिटव मूवमȂट के माध्यम से Ģदान िकया। 

ितर्भवुनदास पटेल जी की जो बात यहा ँहुई, नो डाउट, वगीर्स कुिरयन साहब का योगदान 
भी कहीं से कम नहीं समझना चािहए। लेिकन अगर कोई महान Ëयिƪ और वह भी Îवतंतर्ता 
सेनानी हȅ... 
 उसके बाद िजन्हȗने सरदार वÊलभ भाई पटेल के आदेश पर गुजरात मȂ इतनी बड़ी 
कोऑपरेिटव मूवमȂट की शुरुआत की, अगर उनका नाम इस यिूनविर्सटी को िदया जाता है, तो 
उसका हमȂ सहषर् Îवागत करना चािहए। मȅ गवर् के साथ कहना चाहता हंू िक यह जो कदम है, वह 
लोगȗ को अच्छे काम करने के िलए Ģेिरत करेगा। जहा ंतक हमारे कुछ साथी डॉ. वगीर्स कुिरयन 
की बात कर रहे थे, नो डाउट, उनके बारे मȂ िकसी के मन मȂ कोई ĢÌन िचन्ह नहीं होना चािहए।  
उन्हȗने इस देश के िकसानȗ और खासकर दूध उत्पादन के िलए बहुत बड़ा योगदान िदया।  
उसको भी कहीं िकसी को नजरअंदाज करने की जरूरत नहीं है। मुझे लगता है िक हमारे राÍटर् ने 
उनको कई बार सÇमािनत िकया है और अवÌय ऐसा कहीं न कहीं  मौका आएगा, जो उनका और 
भी सÇमान िकसी न िकसी माध्यम से जरूर होगा।  आज कोऑपरेिटव के्षतर् मȂ, क्यȗिक मȅ महाराÍटर् 
से जुड़ा हुआ हंू, गुजरात मȂ हमारे पूवर्ज थे, मगर महाराÍटर् और गुजरात, खासकर ये दोनȗ जो 
राज्य हȅ, ये बहुत ही …(Ëयवधान)… 
 
Ǜी सभापित: आपका कायर्के्षतर् महाराÍटर् से आगे और Ģातंȗ मȂ भी है।   
 
Ǜी Ģफुƥ पटेल: जी, सर। 
 
Ǜी सभापित: तो आप महाराÍटर् तक सीिमत क्यȗ हो रहे हȅ?  
 
Ǜी Ģफुƥ पटेल: सर, मȅने कोऑपरेिटव के्षतर् के मामले मȂ कहा। हमारे भाई िदिग्वजय जी ने भी 
पहले अपने भाषण मȂ यह बात दोहरायी थी िक महाराÍटर् और गुजरात ने इस के्षतर् मȂ काफी पहल 
की थी। अब पूरे देश मȂ चाहे मध्य Ģदेश हो, छǄीसगढ़ हो, अन्य राज्य हȗ या आपका Ģातं 
राजÎथान हो, सभी जगहȗ पर आज कोऑपरेिटव का एक बहुत बड़ा जाल फैला हुआ है।  
कोऑपरेिटव अब कुछ िलिमटेड दायरे मȂ नहीं, बिÊक िविभन्न के्षतर्ȗ मȂ आज उसका बहुत बड़ा 
योगदान रहा है। पहले एक जमाना था िक हमारे महाराÍटर् मȂ हम लोग कहते थे िक कोऑपरेिटव 
मतलब शुगर फैक्टरी है,  शक्कर कारखाना है, बस वही एक कोऑपरेिटव है, ऐसा नहीं है।  दूध 
सघं है, वही कोऑपरेिटव है, ऐसा नहीं है। आज मȅ आपको कहना चाहता हंू िक कॉटन गर्ोइंग मȂ 
हमारा Îटेट काफी बड़ा है। आज कोऑपरेिटव के्षतर् मȂ इतनी सारी टेक्ÎटाइÊस की spinning और 
weaving mills का हमारे यहा ं िनमार्ण हो गया है। आज हमारे वहा ं पर Inland fisheries मȂ 
कोऑपरेिटव के्षतर् मȂ बहुत बड़ा Ģगित का काम हुआ है। आज कृिष के्षतर् मȂ Farmer Producer 
Organisation हो, अन्य जो भी हमारी कोऑपरेिटव सÎंथा है, उसके माध्यम से लाखȗ और करोड़ȗ 
लोगȗ को अपना जीवन बदलने का एक मौका िमला है। आज जंगल कामगारȗ के िलए, जो वन मȂ 
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काम करते हȅ, जैसे ओिडशा मȂ काम करते हȅ, छǄीसगढ़ मȂ काम करते हȅ, मध्य Ģदेश मȂ, महाराÍटर् 
मȂ वन कामगारȗ की भी कोऑपरेिटव सोसायटीज़ हȅ और उनको भी वन उपज के माध्यम से चाहे 
महुआ Äलावर हो, तȂदुपǄा हो और बाकी बहुत सारे उत्पादन को कोऑपरेिटव के्षतर् के माध्यम से 
बढ़ा रहे हȅ।  आज बȅिंकग मȂ एक बात िनिÌचत है। कुछ अपवाद, इधर-उधर की घटनाएं, 
दुघर्टनाएं, बȅिंकग के्षतर् मȂ, कोऑपरेिटव मȂ हुई हȗगी, लेिकन आज अगर आप मोटा-मोटी देखȂ, तो 
जो बȅिंकग की reach है, चाहे nationalized banks हȗ या Ģाइवेट बȅक्स हो, उनका जाल पूरे देश 
मȂ नजर आता है। आज भी ऐसा कोई गावं नहीं बचा होगा, जहा ंपर बȅिंकग की जरूरत हो और बȅक 
न पहंुची हो और अगर वहा ंबȅक पहंुची है, तो केवल कोऑपरेिटव बȅक पहंुची होगी। यह बहुत 
जरूरी है और इसी वजह से आज यह जो िबल है, इसमȂ खाली यिूनविर्सटी तो एक माध्यम है, 
यिूनविर्सटी के माध्यम से लोगȗ को अच्छी टेर्िंनग िमले,  वहा ंसे अच्छे मनैजमȂट के गेर्जुएट्स तैयार 
हȗ, वहा ं पर जाकर फैकÊटी उनको नई-नई techniques िसखाए। सर केवल नाम के िलए 
कोऑपरेिटव है, लेिकन साथ-साथ आज आधुिनक युग मȂ उनके िलए sky is the limit. उस वजह 
से उनको अगर नई techniques,  नई चीज़ȗ के बारे मȂ जानकारी िमलती है, तो उसका हम लोगȗ 
को सहषर् Îवागत करना चािहए।  यह जो िबल है, वह कोऑपरेिटव के्षतर् को सशƪ बनाने के िलए, 
हमारे देश मȂ नई पीढ़ी को नई िदशा देने के िलए, क्यȗिक नई पीढ़ी मनेैजमȂट मȂ बाकी चीज़ȗ मȂ 
चली जाती है। कोई फाइनȂस मȂ चला जाएगा, कोई टेक्नोलॉजी के के्षतर् मȂ जाता है, लेिकन रूरल 
मनेैजमȂट के के्षतर् मȂ नई पीढ़ी को आकिर्षत करने के िलए िकया जाता है, िजसके माध्यम से अपने 
पैरȗ पर खड़े हो सकते हȅ, अपने भिवÍय को बना सकते हȅ।  
 यह भी इस िबल का एक बहुत बड़ा उǈेÌय है। मȅ इस वजह से इस िबल का पूरी तरह से 
समथर्न करते हुए पुनÌच: सरकार को भी बधाई दंूगा िक ितर्भवुन दास पटेल, िजन्हȂ गुजरात मȂ 
‘ितर्भवुन काका’ भी कहते हȅ, हर Ëयिƪ उनका सÇमान करता है। हमारे नरहरी भाई और मेरे, हम 
दोनȗ के पूवर्ज एक ही िजले के हȅ, इसिलए नरहरी भाई को भी मालमू है िक पूरा गुजरात ‘ितर्भवुन 
काका’ के नाम से ितर्भवुन दास पटेल के योगदान को बहुत महत्व देता है, अत: मȅ सरकार को 
बहुत-बहुत बधाई देते हुए इसका पुरज़ोर समथर्न करता हंू।  

 
 

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE 
 
MR. CHAIRMAN: Hon. Members, I have to inform that the Business Advisory 
Committee in its meeting held on the 1st of April, 2025 has allotted time for 
Government legislative business as follows:  
1. Consideration and passing of the Immigration and Foreigners 
Bill,  2025, as passed by Lok Sabha.    

Five hours.  

 
2. Consideration and passing of the following Bills after they are considered and 
passed by Lok Sabha:-  
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